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MR. CHAIRMAN: Permission to remain absent is granted. 

MR. CHAIRMAN: Now, we take up the Short Duration Discussion on price-
rise. Shri M. Venkaiah Naidu. 

SHORT DURATION DISCUSSION 

Serious situation arising out of rise in the prices of essential commodities 
during the last one year 

SHRI M. VENKAIAH NAIDU (Karnataka): Mr. Chairman, Sir, the entire country 
is really agitated and surprised over the way in which this UPA Government is 
dealing with an important matter of the livelihood of the common people of the 
country. We have an expert economist as Prime Minister, another expert 
Minister and another expert as Planning Commission Deputy Chairman, who 
always speaks about reforms and who also comes from the so-called party 
which speaks of aam admi, concerned for the common man. 

Sir, when we were in power, the NDA, the Congress had no occasion to talk 
about the price-rise or shortages or black market... (interruptions)... or black 
market... (interruptions)... I will come that, Sir. The only occasion that was made 
available to them was about the onion price. These friends carried big, big onions, 
some of them were fake onions, went from street to street in Delhi, and that had 
resulted in the defeat of the BJP in the last Assembly elections for the Delhi 
State. I do agree. But, today, what is happening ... (Interruptions)... 

SHRI JAI PARKASH AGGARWAL (NCT of Delhi): What about corruption? 

MR. CHAIRMAN: Let him speak ...(Interruptions)... 

 
 .. Volcker, Bofors, Scorpene, how many ...{interruptions)... 

MR. CHAIRMAN: Please take your seat. You will get a chance to speak. 

SHRI M. VENKAIAH NAIDU: Morning, evening and in the night, there were 
scams, scams and scams. Please be claim... (Interruptions)... Please be calm ... 
(Interruptions)... 
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...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, the entire country is watching that, such an 
important, sensitive and serious issue of price-rise which is being taken up by this 
Upper House, it should reflect the mood of the country. I need not take much 
pains to buttress my point about the price-rise. Here is a Government whose 
partners, my Left friends, they have said so many things, they have taken to 
agitational path, they courted arrests, Shri Prakash Karat, Shri A.B. Bardhan, 
they also courted arrest. They have give a protest call across the country. 
They have temporarily suspended it for some reasons, for the Mumbai blasts, eto 
So, there is a testimony that their own friends, their allies are also agitated on this 
very issue. My friends from the other side say 'they are behaving as if there is no 
problem at all'. I would like to remind them that the Congress Party, led by its 
President has to call an emergency meeting of the Congress Working Committee to 
discuss this very issue, express concern and tell the Prime Minister on his face 
that a serious situation is emerging, and he should take care to see that prices of 
the essential commodities are controlled. Sir, we know that it is a political one-
upmanship. The Congress Party is ruling the country, it is heading the 
Ministries, their own Ministers are there, and they are heading various 
Departments. And they have to convene a meeting! That means, the Government 
do not know what is happening till their own party tells the Government that the 
prices are going up, and you do something. This is an irony. It is really 
surprising. But, this has always been a part of the Congress Party's strategy, 
of political one-upmanship, of waking up a little later, trying to be smart, and them 
projecting before the people as if they are also champions of the cause of the common 
people. Sir, I would like to quota from the Economic Survey, presented by our 
learned Finance Minister when our Government went and his Government came, "2003-
04: The UPA Government confirm that the economy was on a resilient mode in 
terms of growth, inflation and balance of payments and this combination offered a 
large scope for consolidation of growth momentum. It is also reported, "The 
Economic Survey 2003-04 presented today by the Finance Minister, Shri P. 
Chidambaram said that while the economy grew at 8.2 per cent during the last 
fiscal year, India has an impressive 23 year record of growth averaging 5.12 per 
cent per year." 
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That is the situation in which you came of power. And today, what is the 
situation? How is the common man suffering? You gave a great slogan: 

 And you increased the prices of petroleum 
products by 58 per cent in 2 years. It happened. It has never happened. During 
our Government, we also increased it because we had to dismantle the 
administered price mechanism. But whenever there was a decrease in the 
international prices, we also have decreased the prices. You have not done it. You 
have increased it and the price rise went up to 58 per cent, which had a 
cascading effect on the overall price situation in the country, making the life of the 
common man miserable. And you did not even bother to tell the Prime Minister to 
save the common man from his suffering. And you friends have advised you. The 
Left have met you morning, evening; there were so many meetings. Nothing has 
happened. They have to give you advice; you never bothered for their advice. 

Sir, hence the situation is that the entire country was speaking with one 
voice-the political parties, the ruling party and opposition parties. Newspapers 
wrote editorials one after another; there are stories also in front page about the 
price rise, about shortages, but the Government was unmoved to the last moment. 
That is why I feel that there is every need to tell this ruling party on its face that you 
have failed in your responsibility. 

We went to the President of India yesterday with a memorandum to the hon. 
President to remind his Government that it has failed in its responsibility of an 
important task of protecting the interest of the common man. What else is more 
important? There are other issues concerning the country and I am not 
entering into the various other sufferings of the common people now. 

Sir, when we were there, everything was in surplus. When these people came, 
they have the great capacity and they converted surplus into shortages. During 
NDA regime, there were no lines in queues, no waiting list, no shortage, no 
black-marketing, everything was in surplus. I can challenge. Today, this 
Government has come and even for MPs, for LPG gas cylinders, there is a 
waiting list! Ask anybody. There is surplus sugar in the country today but the 
prices are going up. Cement is in surplus, but the price is going up. Coal production 
has increased but the price is going up. Steel production has increased. 
Petroleum is an international phenomenon, I do agree, to some extent all of us 
have to share that concern and take corrective measures. But, at the same time, 
how do you 
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explain about these products? Sugar is sold in the market at 20 rupees a kilo. 
Cement is sold at 170-175 rupees a bag. (Interruptions) My colleagues are saying 
more than 200 rupees. I do not want to raise the price in the House, but, at the 
same time, the cement prices are increasing. Then steel, per tonne, there was 
an increase of more than Rs. 1,500. And all these people are getting good 
money. I have no problem. But what about the common man? 

Bank interest rates are going up. I am told that one more dose is in the offing. I 
hope the Finance Minister would take the House into confidence to say that the 
interest rates are going to go up further. We, the BJP, can take credit in saying 
that the housing loan was reduced between 6.5 and 7.5 per cent. And today, the 
housing loan rates are going up. 

Even for the farmers, Sir, during our Government, we brought down the interest 
rate from 14 per cent to 9 per cent. Our Finance Minister assured the country that 
he would bring it down to 7 per cent. But today, in actual practice, you can ask 
anybody, you can ask the Andhra Pradesh Government about the cooperative 
loans given to the people. This Government says that you cannot give 2 per 
cent concession to the cooperative loans. But cooperative sector accounts to 30 per 
cent of lending. Even toady, we know that most of the money, in spite of figures 
provided by the hon. Finance Minister, is coming from the unorganized sector. That 
is the case and this is the way they deal with this and give figures. Our Finance 
Minister is an expert, at the same time, I thought he will be sensitive enough to 
respond to the story and appeared in the newspapers. Sir, there is a frontline story 
in the Economic Times, if you permit, I quote: "The cost of living, the Wholesale 
Price Index deflating inflation, the real price is something and that the figures that 
are provided by the Government are something else. They have give it in detail, I 
do not want to take the time of the House. There are one or two items, which I 
will just give, Sir, Foodgrains-the increase, as was shown, the inflation was 9.5 
per cent. But in real terms the increase was 26.6 per cent. And this Government 
of India has developed a knack of putting up such figures for the index to see that 
inflation rates are not really understood by people. This sort of cheap gimmicks 
will not help, Mr. Finance Minister. You go to the market today, find out from the 
retail market, find out from the wholesale market whether the prices are going up or 
they have come down, and then you yourself will understand. Dal, oil, wheat, rice, 
even ordinary item chappal for common 
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man, every price is going up. There is saying in Telugu, Sir, in the market all prices 
of kandipapu, minapappu, sanagapappu, nippu, aappu, sappu, pappu, chippu, and 
all have gone up. Everything is going up. The intention of the government may be 
that everybody has to go up once, so first the price are going up and then they 
want to send the people also, I do not know. They are fudging the figures of even 
the Wholesale Price Index and inflation. That is my charge against this 
Government. ...(Interruptions)... Pappu means dal, and chappu means chappal, 
Sir, it is not my charge against this Government. I would like him not to take it 
in a negative meaning. See the statements of Shri Bardhanji and Shri Prakash 
Karat, "Whatever steps the Government has taken so far is too little and too later 
The Government has messed up the whole issue." This is what the comrades are 
saying, both the CPI and CPI(M). Still you have not moved, you are not worried 
about what is happening. Sir, the Congress Chief Ministers they went one step 
forward and they have criticized that our Government was responsible for the 
present situation because of the Essential Commodities Control Order. Sir, that 
was the consensus at that time. The hon. Prime Minister, Shri Atal Bihari 
Vijpayee had convened a meeting of the all the Chief Ministers. The Chief 
Ministers of Congress and Chief Ministers of Communist parties were also there is 
that meeting and there it was agreed upon because at that time, as I told you, it 
was only surplus, surplus and surplus. There was no shortage of foodgrains and the 
farmers were suffering a lot because they were not getting the price as they were 
expecting, though it was better as compared to the present situation. At that 
time, this decision was taken. And now, this Government, the Chief Ministers 
meeting under the leadership of the Congress President attended by the Prime 
Minister, they go to that extent and carry out this negative propaganda across the 
country. Doordarshan flashes the story that the prices are rising because of the 
earlier NDA Government's order. If we had passed such an order and if you have 
a political will, why do not you reverse it? You never did it. On the other hand, 
Sir, Shri Pranab Mukherjee, hon. Defence Minister, went out and told the media 
after the meeting that the CMs spoke like this, the Government's order of February 
15,2002 rescinding all Control Order of the Essential Commodities Act was making 
it difficult for them to take action against hoarders. This was the charge made 
by the Chief Ministers. Sir, the hon. Defence Minister should Know his party's and 
his own Prime Minister's views, I would like to quote the Prime Minister what he said 
at the India Economic Summit on November, 20th, 2005. 
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Mr. Finance Minister, please mark these words, of your own leader, the Prime 
Minister, "An integrated food law and forward marketing in commodities along 
with the amendments to the Essential Commodities Act are major steps towards 
having a single integrated market for agriculture in India. I see immense 
opportunities for private enterprise in the transformation of agriculture." This is 
what your Prime Minister says and your Chief Ministers find fault with my 
Government. If my Government had done something wrong, instead of correcting 
it, your Prime Minister is advocating the same. He went one step forward about 
forward marketing of commodities also. Sir, this NDA bashing will not serve the 
purpose. After all the people are suffering, they are seeing what is happening. 
Moreover, the Standing Committee of Parliament, I do not want to quote, but the 
Bill was referred to them to remove the unnecessary and irrelevant restrictions on 
the movement of essential commodities particularly in the agricultural sector. To 
top it, Sir, recently, the Ministry of Consumer Affairs announced that the 
Government proposed another amendment making the ECA applicable only in 
warlike situation. The provisions of ECA will be applied only in warlike situations. 
The Ministry further stated that the rise in prices of essential commodities was 
led by macro-economic factors and not because of future trading in these 
commodities. This is what they say. Now, they are saying that if there is a 
hoarding then who prevented you from de-hoarding? Another thing starts which 
made the Communist party friends to pass a resolution in the National Council 
at Hyderabad that they will take the lead and open the godowns. Your 
Government is there, you are supporting the Government and you have to taken 
law into your own hands. That speaks of the helplessness of the coalition. Sir, 
coming to the issue of consumer, neither the consumer is benefited nor the 
producer is benefited.  

 
 Sir, 

with regard to the management of public foodgrains, Sir, procurement of wheat 
during 2005-06, marked a seasonal drop by a steep 36 per cent to 9.5 million 
tonnes. The procurement was only 14.8 million tonnes. The 
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buffer stock norm for 1st July 2006 was 17.1 million tonnes. By January stocks 
were only 4.9 million tonnes. This was the lowest ever in the last ten years. It is 
worth noting that the buffer stock was more than 50 million tonnes when the NDA 
relinquished office. The entire thing has evaporated. Now, it is not my charge alone. 
You see the Economic Survey. Even the Economic Survey also says that the 
foodgrain shortage was there and there was a shortfall of minus 11 per cent 
procurement, if you talk in terms of percentage. You don't procure. Then you 
accuse others without doing your responsibility. With respect to the Food 
Corporation of India, I think this was the great idea of our Finance Minister who 
is again very intelligent. I have very great respect for him Sir, because he is so 
intelligent that he can make and unmake and convince everybody that everything is 
fine. Sir, the secret according to me, if I understood properly-he can correct me also; 
he is senior to me I am ready to be corrected-the secret for non-procurement is 
nothing else but the financial management of the maya of the Finance Minister. He 
wanted to reduce the burden on the Government. He wanted to reduce the Bill. He 
wanted to reduce the subsidies. At what cost? Today, you have to import and 
import at a higher price than that is offered to Indian farmers and while importing 
also this Government has gone to the extent of even relaxing the norms. I read in 
the newspapers. If I am again wrong you can correct me also. After the 
producers reached Chennai Port from Australia, they were found they were not up 
to the level of the standard fixed by Food Corporation of India by the 
Government earlier. I don't use the word 'human consumption' but they have given 
certain standards for these qualities and they have relaxed those conditions. Our 
own Member, Shrimati Brindaji also wrote and article. I have gone through that also. 
She mentioned about the same that Government so far has not contradicted it. In 
order to help the farmers in foreign countries, the traders, you are ready to relax the 
norms. But when the farmers are crying, whenever there is a cyclone or flood or any 
other natural calamity you are not ready to relax the norms for Indian farmers. 
This is the charge you are facing now. It is because of your folly of not procuring 
enough foodgrains and not maintaining the needed buffer stocks. After all, Sir, 
there is an Agricultural Ministry, a Consumer Affairs Ministry, and a Finance 
Ministry. We have so many departments working. They should have foreseen 
what is going to happen. If the production level is going to go down, you must 
have had some buffer to meet that contingency. You have failed in that. It is an 
utter failure on the part of the Government not to foresee and then, at the last 
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moment, now, you are going for import left and right. You are importing 
pulses, oilseeds, wheat and everything is being imported! I will tell you, Mr. 
Finance Minister, the day will come in this very Hosue we will discuss, in the 
next season, its adverse affects on the fate of the ordinary farmers of the 
country. If you indiscriminately allow imports at zero percent duty, it will ruin 
the lives of the farmers. This is what internatronal traders are waiting for. They 
want that the distress aituation to come and they want to dump their stocks in 
India and make good profits. It is an open regime. I do admit. At the same 
time, there is a responsibility on the State. It is the responsibility of the 
Government to come to the rescue of the common man whenever there is a 
distress - either way, for the consumer or producer. You have failed in 
understanding that situation and you also failed in taking preventive measures 
or appropriate measures to face such a situation. Now, you are giving such an 
open permission. I saw the other day. A noted agriculture scientist, Dr. M.S. 
Swaminathan, has cautioned the Government that this indiscriminate import 
of oilseeds, pulses and wheat is going to adversely affect the interest of the 
farmers in the country. 

SHRI AMAR SINGH (Uttar Pradesh): Sugar. 

SHRI M. VENKAIAH NAIDU: Sugar also. But, I am not talking too much 
about sugar, because I am a diabetic patient. And, many of my friends are 
also suffering on account of that. 

But, the point is about wheat. The point is about oilseeds. The point is 
about other commodities. Sir, you have to be a little considerate to the 
speakers, because the issue is a very serious one. Even the price that 
was given to imported wheal is between Rs. 850 and Rs. 950. And; here, 
the farmers are getting Rs. 650! You have not increased the Minimum 
Support Price adequately. You have the figures. Your own Economic Survey 
says. Whenever we did it, we did it in a big way. You yourselves have said 
that'�&%�����%���x���&�������������� ��������-F ������-F ���
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Sir, with regard to inflation I would say that then the NDA regime was in 
power the inflation was 3.4 per cent in the first year, then 3.8 per cent, 4.3 per 
cent, 3.9 per cent. The inflation in the UPA regime is, 4.1 per cent, 5.16 per 
cent. See the regime, Sir. Hon. Prime Minister, when he was the Finance 
Minister, when the so-called reforms started, the average inflation was 10.6 
per cent. My friends were trying to accuse the BJP and the 
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NDA. That is on record, Sir. There was an unacceptable record of inflation during 
the earlier regimes. Then, in between, another regime has come where our 
friend. Mr. Chidambaram was the Finance Minister. Some moderation came at 
the time of United Front or the divided front. I don't know. It was 5.4 per cent. 
Then, when our regime came, it came down from 4.7 per cent to 3.7 per cent. 
That is how we managed the economy. You have to admit it in your Economic 
Survey. And, now, you are trying to find excuses, instead of accepting your 
failures and trying to correct it because inflation was under control during our 
regime. 

Sir, prices of all vegetables have gone up. They are saying seasonal, 

 to some extent. But, at the same time, there cannot be such a 
variation. In Madanapalli, near Bangalore, Chittoor, tomato is sold at Re. 1 per kg. 
But, in Delhi, it goes up to Rs. 25 per kg.! And even onion at Nasik is sold between 
Rs. 2 to Rs. 3 per kg. And, here, in the markets, they are selling at Rs. 20 per kg. 
And the Government could not do anything. They have done some drama here in 
Delhi. Our Congress friends have done some drama. Here is what the caption 
says, 'Subsidized tomato sale begins.' This is the headline of a newspaper, 'four 
outlets for a population of fifty million make a mockery of the exercise.' This is not 
my comment. This is "The Hindu" comment, not the Hindu Venkaiah Naidu. It is 
"The Hindu" newspaper comment. But, still, they feel that their responsibility is 
over. They are happy. Their happiness has been indicated today in Delhi election. 
Already one election has taken place today. And the people have shown their 
anger on that issue also. Aggarwalji is leaving. I don't know why. Sir, this is a 
small thing of winning a local election. I am not making it a big issue. I am just 
giving an indication that the people of the capital are not happy the way in which 
your Government have handled the issue of price rise. There was a situation that 
Arhar, Rajma, Moong, Urad, Chana and Malka were all selling around Rs. 50 per 
kg. How do you expect the common man to purchase these at Rs. 50 per kg. and 
still survive? Even the budget of the common man has undergone a sea change. 
There was an increase of more than 25 per cent. And, the Congress Party and 
its supporters are unmoved. With all this, I want to say that it is all because of 
financial mismanagement, lack of foresight, lack of proper planning, lack of 
proper coordination among the Ministry of Consumer Affairs, the Ministry of 
Agriculture, the Ministry of Finance, and the Government itself. They are more 
pre-occupied with other issues. They are not concerned about the common 
man. (Interruption). 
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SHRI V. NARAYANASAMY (Pondicherry): You are more concerned about 
the common man. 

SHRI M. VENKAIAH NAIDU: Yes, common people like Narayanasamyji. Sir, 
when there was a severe drought situation in the country during our 
Government's tenure in 2002-03, the foodgrain production declined from 220 
million tonnes to 170 million tonnes. There was a decline of 50 million tonnes 
because of the severe drought situation. Fourteen States had faced droughts. Our 
Government managed the situation in such a way that there was no complaint of 
any shortage anywhere during that period because we had maintained good 
buffer stocks. You did not have that foresight. You did not have that intelligence. 
You wanted to save money and let the common people suffer. As a result, the 
situations like the present one arises. Sir, there is a situation where the policy of 
the Government is such that what the left hand is doing.the right hand dones not 
know, what the Ministry of agriculture is proposing, the Ministry of Commerce 
does not know. The Ministry of Agriculture, at one stage, was saying, according to 
media reports, 'The liberalised import regime is good for us. The Developed 
Countries have subsidies so they can produce more and we can import at; this 
cost." That will never happen because they are more intelligent. What we need, 
what India needs is a 'home-grown food security', not an Imported food security'. 
These things are doing small, small chitka things, which are not uncommon. In 
Andhra Pradesh also, during the municipal elections, our congress-friends had 
opened shops, but once the polling was over, the shops had also been closed. 
This is an easy way of meeting such a gigantic situation in a country of hundred 
crore people. You have a strategy that is lacking, and, then, you try score political 
points over other with a view to divert the attention of the people from the burning 
issue of the price rice. What I am trying to say is that we have so much 
information on the issue which exposes which exposes the duplicity of the 
Government because, as I told you, in each and every, sector there was 
unacceptable information increase, making the life of the common life - the 
rickshawpuller, the taxi driver the auto driver, wage warners in the villages, 
agricultural laboures, slum dwellers in the urban areas - misearable. Even the 
middle class is also feeling the pinch of the increase. But the Government is 
behaving as if the solution lies in passing resolutions and criticising the NDA.For 
what you are doing in india, you are criticising the NDA. And, then, your Prime 
Minister speaks the same language, You don't bother about the contradiction, 
Still you want to carry on. How long will you do 
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like this? My point is even our Leftist frinends were also making big noises, but 
what is more important is 'voice' than 'noise'. I have seen the voice of Dr. 
Kalaignar Karunanidhi. Dr. Kalaignar Karunanidhi raised his voice an the 
Prime Minister, the Finance Minister and everybody had to withdraw their 
proposal. Do something like that my friends, who are sitting on the Left 
benches. (Interruptions) 

SHRI A. VIJAYARAGHAVAN (Kerala): We don't need... from you. 
(Intenvptions) When you were in power, we know what was your approach. 
(Interruptions) We know what was your approach in Food Safety Programme. 
(Interruptions) 

SHRI M. VENKAIAH NAIDU : Sir, wise men learn from other's experiences 
and fools learn from their own experiences. I can't help if anybody says. 
(Interruptions) We don't want any advice. (Interruptions) 

SHRI A. VIJAYARAGHAVAN: I am not giving any advice to you. From your 
own experience you are saying that. That's why you are sitting there. 

SHRI M. VENKAIAH NAIDU: No. problem. (Interruptions) Sir, my freind 
Yechury is not here now. (Interruptions) 

SHRI V. NARAYANASAMY: He has started advising everybody. 
(Interruptions) 

SHRI M. VENKAIAH NAIDU: No advice at all. Don't heed anybody's advice. 
You follow what your Finance Minister has said in the other House while 
presenting the Budget. He quoted from Thirukkural. He said, "Hear whatever 
anybody says and do whatever you want to do." That is what he is doing. And 
if the Allies have no problem with that, I have no problem with them. My freind, 
Shri Sitaram Yechury, said, "We will not bark, if necessary, we will bite." When 
did you bite, my friend? I am only seeing bites on 
television ......(Interruptions)... In the morning, it is Yechury bites, afternoon, 
Raja bites, late in the evening, Bardhanji's bites and before bed, Prakash 
Karat's bites, but still nothing is happening. The Finance Minister is unmoved. I 
don't want them to physically bite. I am only saying, "Please try to put some 
sense of responsibility to the ruling Party if you have strength." You have 
strength. Without your support, this Government cannot survive even for a 
minute. Dr. Kalaignar Karunanidhi has shown the way. If 
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you are also concerned about the common man of the country, working class, 
ordinary people, then, do something, please. ...(Interruptions). 

SHRI V. NARAYANASAMY: Your divide and rule policy will not work here. 
...(Interruptions). 

SHRI M. VENKAIAH NAIDU: Shri Narayanasamyji always believes in unity. 
...(Interruptions)... You neither have unity nor clarity. ���������,�8�@# ���/ �������
����� ��%,������%
��
��1�,  (Interruptions)... Sir, I only suggest - if they don't 
want to hear my suggestion, I have no problem, -I am only appealing to the 
people of the country, "See, here is a Government which has become 
insensitive and here are Allies who are only making noises without making 
their voices felt by the Government." How long this situation should continue? 
How long the common man should suffer like this? How long the farmers in 
India in various regions of Uttar Karnataka or in Wynad in Kerala, or Telangana 
in Andhra Pradesh, or Vidarbha in Maharashtra should go on committing 
suicides like this?�%
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then, what for is the Government there? It is the duty of the Government when there is a crisis 
or a problem, then, the Government steps in.� � �
��!�� ���� 
��� �� � � %��everything 
happens also normally. The government is there; and that too you are a Government which 
has sworn on the word of���>j �%�����6 ,������������%�6 ����>j �%���������������
%�6 J�/ ����� -
�# ��0 <�����J�You have committed a *one the people by not bringing out the 
real picture to the people, by not taking effective, 

*Expunged as order by the Chair. 
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timely steps and also by accusing other parties for your failures, at the same 
time, opposing the reforms on the one side, and proposing reforms on the other 
side. This is what you are doing. How long you will do this? I agree with you, you 
are a coalition Government. 

��������	����������� ������# �!��D I����
���� 

SHRI M. VENKAIAH NAIDU: Okay. We also ran a coalition Government. 
You have to take various important decisions. You have to take the coalition 
partners into confidence. You have to make certain compromises. I am not 
saying, "No, no; you shoud not make any compromises at all." The coalition 
dharma casts a responsibility upon you. You have to make certain 
concessions and certain compromises also. But, at the same time, what I am 
saying is, don't compromise on the interests of the people or the sufferings of 
the people. They should be the first and foremost to you. They should be top 
on your agenda. As for the present, your behaviour, 2 years of your conduct is 
concerned, I don't think any such thing is happening. Otherwise, the highest 
forum of the Congress Party, instead of accepting the responsibility politely, 
humbly, goes to the extent of blaming the earlier Government while supporting 
the same order by your Prime Minister. Is this not diplomacy? Is this not double 
standards, Mr. Finance Minister? If you are capable, then, convince all of us. I 
have quoted the speech of the Prime Minister. If I am wrong, I can be corrected. I 
have the extract of the Prime Minister's speech which was reported widely in the 
newspapers. As far as figures also are concerned, there was a reaction from 
the BJP on the story that appeared in the "Economic Times." The Government 
did not even bother to give a clarification or a reaction. Sir, if you see the irony, 
today, the Bombay Sensex is zooming day by day; it is fine; at the same time, 
the prices are also zooming for the ordinary people. We are happy; okay, the 
sensex is going up; but what about the fate of the common people? Are you 
concerned about that? Or, are you simply happy about the Bombay Stock 
Market and what is happening there, leaving the common people of the 
country, particularly, who are in the backward areas to their fate. This should 
not be allowed to happen. I only request the Government of India to have 
some introspection. Try to understand. Take the criticism positively and 
seriously. Try to make amends if you can. If you have the political will, govern; 
otherwise, get out. Thank you. 
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[MR. DEPUTY CHAIRMAN in the Chair] 

SHRI SHANTARAM LAXMAN NAIK (Goa): Mr. Deputy Chairman, Sir, let me, 
at the outset, say that price rise, whether we be in power or otherwise, has 
always been the concern of our Party. So much so that we never made any 
distinction as far as our position is concerned. And if need be, our own party fora 
have met time and again to guide the Government, and even advised the 
Government if something goes wrong. That has been our policy. We have never felt 
shy of these things whereas your Government, your Party has always been hiding 
things, whatever your Government was doing. We never dared to tell your 
Government that here you are going wrong; here, you are going right. This is 
the distinction between the Congress Party and the BJP 

Secondly, one of the factors for increasing prices, apart from market forces 
and all other things, is the BJP who rescinded the order under the Essential 
Commodities Act on 15th February, 2002. The vital instrument which was 
available with the State Governments was rescinded by the BJP Government, as 
a result, the traders - and I would say the BJP traders— whom you have been 
favouring all the time...(Interruptions)... 

��� � �$� � ���1 �� � (���� � � :��N � +� �� ��� %�� � %�� ������ � �>� ������ �� �� �
� 
�� �H�




���� ���



 

SHRI SHANTARAM LAXMAN NAIK: ...and now you are saying, "oh, they 
are making some money, let them make." You have said in your speeches 
now ...(Interruptions)... 

���2 3����4 ����4 �(� e �%�+����������A �0 %<��� ���H�



���� ���



 
���� ������	�������&� ��C� ��� If he yield, I will ...(Interruptions)... 

SHRI YASHWANT SINHA (Jharkhand): Mr. Venkaiah Naidu has touched upon this 
point. Through you, Sir, I am appealing to the Finance Minister, let him stand up 
here and now and say that they are going to rescind the order of 18th February, 
2002. If he has the courage and decency, let them ...(Interruptions)... say they are 
rescinding the order now...(Interruptions)... 

���� ������	����%;����,�����&� �� He has not yielded...(Interruptions)... 

SHRI YASHWANT SINHA: The Prime Minister is supporing it. What is the 
point of this? 
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���� ������	�������&� ���� 

SHRI YASHWANT SINHA: You don't care the Prime Minister and not your 
leader. That is the problem... 

SHRI SHANTARAM LAXMAN NAIK: The Essential Commodities Act was a 
vital Act, is a vital Act..(Interruptions)... Now, out of the way, you want to protect 
your traders for the purpose of favouring them and allowing them to 
hoard...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Naik, please address the Chair. 
..(Interruptions)... 

SHRI SHANTARAM LAXMAN NAIK: Definitely, Sir...(Interruptions)... 
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���� ������	� ������&� �,����\ ���������&� ���� ������� �������  Nothing will go on 
record.�
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MR. DEPUTY CHAIRMAN: He has not yielded. 

���(�
(�
�) "  � ��" �����/ ��/ ���"� -��# ���
,��&%����%��������� ���������� �����&%����
��%�� ��� ������� A �0 %<� ���� 9 
� ��>j �%� A �0 %<3� � �� �� ���� �H� Is it In good taste?... 
(Interruptions)...�

���� ������	�������&� �� Mr. Naik, Please...(Interruptions)... 

���(�
(�
) �"  � ��" ������ ����? � ���
��0 %�N ���4��������1���>j �%����? � �H��� ��
�����
�
��&H�This is not fair.�

MR. DEPUTY CHAIRMAN: Mr. Naik, please avoid such things... 
(Interruptions)... 

SHRI SHANTARAM LAXMAN NAIK: I am avoiding, Sir, If BJP is 
unparliamentary, then, I will avoid BJP. 

������ � ��� ) 5 ��" �(
��86 ��+� �� �%/ ��������� ,�!%� �0 ��# ���� � gF ���
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SHRI PRAVEEN RASHTRAPAL (6ujarat): Do you want him to avoid the BJP 
or the trader? 

���� ������	������%�. �4�,�����&� �� 

SHRI SHANTARAM LAXMAN NAIK: Sir, hon. leader... 

AN HON. MEMBER: Say that in the speech. 

SHRI SHANTARAM LAXMAN NAIK: Yes; yes, I am pointing out, because 
he said it. He said that the prices of steel, cement have been increasing. It is in 
our knowledge and you can find out that, before Elections,* ...(Interruptions)... 

SHRI YASHWANT SINHA: Sir, what is this? ...(Interruptions)... He has to 
substantiate it. ...(Interruptions)... There cannot be humour ...(Interruptions)... 
He has to substantiate it. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Naik, if you are making allegations, you have 
to... (Interruptions)... 

SHRI YASHWANT SINHA: He has to substantiate it. ...(Interruptions)... 

Sir, you have to expunge it, and he must apologise for it. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Naik, if you are making any allegation, please 
substantiate it. ...(Interruptions�����&� �� '''''�����&� ��� � 
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�  I will look into it...(Interruptions)...���� �&� �� ���
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�Mr. Narayanasamy, why 
are you standing? ...(Interruptions)... 

SHRI YASHWANT SINHA: Sir, it cannot be like this. He has to apologise for it or 
substantiate it. ...(Interruptions)... 
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SHRI YASHWANT SINHA: Either the substantiates it or apologises for it. This 
cannot be allowed to go on record. ...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, we can havean enquiry. They are not ready for 
enquiry on Volcker or Bofors etc. But we are ready for enquiry. 

*Expunged as order by the Chair. 
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So, come on. We are ready to take the responsibility. ...(Interruptions)... We are 
ready for an enquiry. ...(Interruptions)... We are ready for an enquiry. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I am trying to understand what he has said. 
...(Interruptions)... 

SHRI YASHWANT SINHA: He has to substantiate it. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I am calling for the records. ...(Interruptions)... 

SHRI RAVI SHANKAR PRASAD (Bihar): He should first apologise. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I am calling for the records. Let me go through 
it. Let me see it. ...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, the Rules clearly say that you cannot make 
an unsubstantiated allegation in the House. He has referred to my speech and 
made an allegation on our party. ...(Interruptions)... We are ready to accept the 
challenge. We will have an enquiry where Volcker, Bofors, Scorpene, cement, 
steel and other things can be looked into. ...(Interruptions)... 

���� ������	�������&� �����%��� � 
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SHRI RAVI SHANKAR PRASAD: He will have to withdraw it. 

SHRI JANARDHANA POOJARY (Karnataka): Sir, I am on a point of order. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: What is you point of order? ...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, what is his point of order? He cannot give me 
a proof.... (Interruptions)... He has to either withdraw it or, otherwise accept an 
enquiry. 

SHRI JANARDHANA POOJARY: Sir, I am on a point of order, 
...(Interruptions)... 

SHRI YASHWANT SINHA: Unsubstantiated allegation cannot be referred to. 
...(Interruotions)... 
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SHRI JANARDHANA POOJARY: Rule 238Asays, 'No allegation of a 
defamatory or incriminatory nature shall be made by a member against any 
other member or a member of the House unless the member making the 
allegation has given previous intimation to the Chairman..." ...(Interruptions)... 

SHRI YASHWANT SINHA: Sir, he has made unsubstantiated 
allegations...(Interruptions)... He has to either apologise or substantiate... 
(Interruptions)... 

SHRI JANARDHANA POOJARY: Sir, he has not made any allegation against 
any Member. It is against the party...(Interruptions)... He has not made any 
allegation ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Please, sit down, Mr. Poojary 
...(Interruptions)... I have already said it. You have quoted Rule 238A. I have 
called for the records. I shall reach a decision after going through the records. 
Please, if you have to make any allegation... (Interruptions)... 

SHRI S.S. AHLUWALIA. Sir, I wish to quote from your rulling. You may read 
page 123 of The Rajya Sabha Rulings and Observations from the Chair... 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Darda, please...(Interruptions)... 

SHRI S.S. AHLUWALIA: It reads, 'Debates: Allegations: Something said in 
the House, if it is of a nature of an allegation, has to be substantiated.' 

MR. DEPUTY CHAIRMAN: You are reading from 156 or 157? 

SHRI S.S. AHLUWALIA. Sir, it is 156. Let him substantiate it. Only then... 
(Interruptions)... 

SHRI RAVI SHANKAR PRASAD: He cannot be allowed to make 
unsubstantiated allegations against the Party...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I have already told him...(Interruptions)... I have 
told the hon. Member that if you are alleging anyting, you have to substantiate 
it...(Interruptions)... 

SHRI RAVI SHANKAR PRASAD: He must withdraw... (Interruptions)... 

MR. DEPUTY CHAIRMAN: I have already told him...(Interruptions)... I will see 
what allegation he has made and will look into it...(Interruptions)... 
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SHRI YASHWANT SINHA: He has no evidence to support whatever he has said. 
..(Interruptions)... Therefore, he must apologise for what he has said... (Interruptions)... He 
must apologise... (Interruptions)... 

SHRI V. NARAYANASAMY: He has not made any observation against a Member 
...(Interruptions)... He has made a general observation... (Interruptions)... 

MR. DEPUTY CHAIRMAN: I am looking into it...(Interruptions)... I have called for the 
records...(Interruptions)...������D �
��E>� ...(Interruptions)...�

I would look into what he has said... (Interruptions)... if he has made an allegation, which 
he cannot substantiate, I shall expunge it ...(Interruptions)... 

SHRI V. NARAYANASAMY: They do not want to continue with the 
discussion...(Interruptions)...It is not against any individual ...(Interruptions)... 

��� � ������	� ������&� ��� � 
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�I am going to look into the records. � / ���>4��� �����
I have called for the records...(lntenvptions)... If he has made any such allegation, wo will look 
into it...(Interruptions)... I am going through the records. I will make a decision as to whether he 
has made any allegation, which requires to be substantiated. Please, sit down... 
(Interruptions)...� � � -���� � ����,������D E>4��� � 
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Mr. Naik ...(Interruptions)... 

SHRI PRAVEEN RASHTRAPAL: Similar allegations were made by h\rr\...(Interruptions)... 
They also need to be expunged...(Interruptions)... 

SHRI SURESH BHARDWAJ: He must either substantiate or apologise... 
(Interruptions)... 

SHRI PRAVEEN RASHTRAPAL: He has made several allegations against the 
Government. Similar allegations were made in the speech of Mr. Naidu... 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: Why did you not raise that...(Interruptions)... Why did you 
not raise that?...(Interruptions)... 
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SHRI PRAVEEN RASHTRAPAL: Similar allegations were made by Mr. Naidu. What 
are you saying? You cannot dictate terms ...(Interruptions)... You cannot dictate 
terms...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I will refer...(Interruptions������!�,����%���� 
��&"�
����

q'(|}T~UU��TW�}S+� q'���� � �� �,� ���\ ���,� � �����4� �
� �&� �� � 


���� ���



� ���� � �4�

��%������������%-��
�����


���� ���



 

SHRI M. VENKAIAH NAIDU: Sir, my friend, Shri Narayanasamy, is a senior Member 
and responsible person holding a responsible post in the party. He is saying that I made 
some allegations. I only leave it to the Chair and to the wisdom of any Member, sitting on any 
side, if anyone can say that I made any allegation of corruption during my speech on the price 
rise. ...(Interruptions)... 

SHRI PRAVEEN RASHTRAPAL: You did say. ...(Interruptions)... You did say. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Records are there. I will examine. Why are you 
...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: I said ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: That is why I said, I will refer to the record. 
...(Interruptions)...   Please sit down. ...(Interruptions)...������!��


���� ���



 

SHRI M. VENKAIAH NAIDU: Sir ours was wisdom on statement. We did not mention 
about any corruption or any money, if at all. No corruption issue was raised by us. We raised 
about mismanagement and wrong policies and also I quoted the statement of the Prime 
Minister. I did not make any allegation. If I have made any allegation, I am ready to stand by it. 
My point is that he made an irresponsible and absurd allegation without knowing what he was 
speaking. Let him understand withdraw his statement and apologise to the House, 
otherwise you remove it from the records.... (Interruptions)... 

MR. DEPUTY CHAIRMAN: The House is adjourned till 2 o' clock. 
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The House then adjourned for lunch at fifty-seven minutes past twelve 

of the clock. 

The House re-assembled after lunch at two of the clock. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

MR. DEPUTY CHAIRMAN: Mr. Naik, I have gone through the records and the 
allegation is of personal nature. Under the rules, it is not permissible. I request you 
to withdraw this. 

���� �6	���� �" 7�4 ���* ���%
,����&%��� �1,��&%����\ <� ��������

���� ������	��������%���
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��E>�������!%��withdraw��
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SHRI SHANTARAM LAXMAN NAIK: Okay, Sir. But, let this be a proper 
precedent so that in future ..(Interruptions). 

���� ������	���� ����percedent�����4� �����

SHRI SHANTARAM LAXMAN NAIK: No, I want it to be a precedent 
..(Interruptions). 

MR. DEPUTY CHAIRMAN: Naikji, let us discuss the issue. The whole nation 
is watching us how we discuss price rise. 

SHRI SHANTARAM LAXMAN NAIK: My whole intention was that 
Congress Party, as I said, we were not only born because of politics. If you 
see the history, we were born to answer the questions of poverty, hunger, and 
disease in this country. Politics came later on. We became a political parly 
much later. These were the issues that we took unlike any other party which 
has been born as a political party. That is the difference, Sir, I would say that 
nobody should shed crocodile tears. I know people are very happy that some 
traders are getting benefit. Some people are very happy. So, they should not 
shed crocodile tears. We know the things Secondly, Sir we have to consider 
that as far as prices are concerned, factor of increasing oil prices is a very 
important factor which contributes in price rise and which is not in our hands 
and who dismantled, rightly or wrongly, the whole earlier system as a result of 
which now every increase abroad  in oil prices is followed by an increase in 
local prices. Now, dismantling was done by the BJP and they cannot run way 
from this concern. Then, Sir, question of selling oil at a higher price is one 
issue. When 

286 



[25 July, 2006] RAJYA SABHA 

there was scam of petrol pumps itself; petrol pumps were sold in a very 
...(Interruptions). What I am saying is that when they are talking of increase in 
oil prices, we have to speak of petrol pumps also and petrol pump scam plays 
a very important role. 

SHRI M. VENKAIAH NAIDU: Then, you should discuss food-for-oil 
programme ...... (Interruptions). Food for Oil Coupon,���� %�����
���1���� �
���H�
���?E0 �? k
�	 � � ��E��������
���1���� �
��&,���B�
���� �,���������E������ ��� ������

���� ������	������ -0 ���,��������4�,����� %�����
���1����� �4�� 

SHRI SHANTARAM LAXMAN NAIK: Sir, how can he forget petrol pumps? 
So, we have to go to that story where petrol pumps were auctioned. You cannot run 
away from that. Then, Sir, Congress Party Government holds a record of having 
performed well in mid-1990s when inflation was less than five per cent. Nobody in 
this country has achieved such a miracle in the history of this country and, 
therefore, this is the Congress Party which has achieved this. It is only when 
BJP's shadow fell on South Block that things started deteriorating. Today, if you 
see the history of price rise after mid-90s, when their shadow fell on the South Block 
(Interruptions)... and on North Block (Interruptions). Therefore, we have got a 
track record of performing well. The question is that we have to see that hoarding and 
black-marketing is stopped; it is controlled. And, those who are involved in hoarding 
and black-marketing, in however high position they may be, whoever may be 
their protege, we should catch them. Therefore, stringent laws should be made and 
we should ensure that nobody, from any quarter, opposes when such stringent 
laws are enforced or when essential commodities laws are enforced. We have to 
see who are the persons who get up and oppose such legislation and such orders. 
At that time, things will be exposed but it is very essential. 

Sir, the Government has taken certain measures as a part of its strategy to control 
prices. For example, 35 lakh tonnes of wheat is being imported, 42 lakh tonnes of 
free sale of sugar for the quarter from April to June, 2005 was made available, 
Customs duty on import of pulses was reduced to zero on June 8, 2006 and 
permits have been given to private traders to important wheat at reduced duty 
of five per cent. 

Sir, these are some of the measures which are being taken. In spite of these 
things, I would appeal to the Government of India that with regard to essential 
commodities—may not be to the extent that we were enforcing 
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in earlier time but to some extent—and, if the Chief Ministers are asking for some teeth, 
for some powers to control hoarding of essential commodities, these things should be 
considered. Thank you very much. 

SHRIMATI BRINDA KARAT (West Bengal): Mr. Deputy Chairman, Sir, I thank you for giving 
me this opportunity to express the views of my Party on this very important subject. Sir, I 
heard with great interest and concentration also, not being diverted by the 
rhetorical flourishes, Mr. Venkaiah Naidu's speech on this, and, also the points which 
have been made by the Ruling party. (Interruptions) Sorry, is there any problem here? I think, 
the Samajwadi Party was supposed to speak. Would you like me to yield and ask him to 
speak, or, can I continue? 

���� ������	�������
��� �� ���,����� / ����� ���� �14��� �������1��5� 14�H�
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SHRIMATI BRINDA KARAT: Thank you very much. The point that I would like to 
make at the outset is that this whole issue of rising prices, skyrocketing prices is directly 
related to a particular framework of policies, within the neo-liberal framework. And as far as 
that is concerned, we find that there is a similarity in the policies followed by the NDA 
Government and the current policies being followed by the UPA Government. Sir, It was 
exactly the same position earlier, and, that is where I would request Mr. Venkaiah 
Naidu not to distort what has happened in the past but look at the records even of Parliament. 
Sir, excaclty the same speeches which are made by him today were made by the Congress 
Leaders at that time when they were in the Opposition and you were in the Ruling Party. Today, 
you have just changed position as far as rising prices are concerned. But there are those 
who have remained consistent. Consistent, why? Consistent, because we are not 
bothered about who is sitting in power and who is not. There is the consistency which is 
driven by a commitment to defend the interest of the mass of people in this country, and, 
it is precisely for this reasons that the language that we spoke, in Parliament when the NDA 
was in power, the language that we spoke on the streets against rising prices when the 
NDA was in power, is exactly the same language that we are speaking today in 
Parliament when the UPA is in power, whether it is in Parliament, whether it is in the coordination 
committee or whether it is on the streets of this country. Why is it, Sir? 1t is so because 
rising prices are determined very clearly by the retreat of the 
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Government from its very basic commitment, duty and responsibility to defend 
the minimum requirements of the people of this country. We have also heard a lot, 
I am sorry that I have to start this speech by responding to what Mr. Venkaiah 
Naidu has said. But, I found some of the comments quite offensive. I mean, we 
have heard a lot about barking and biting and who bites in the morning and who 
bites at night and who barks in the afternoon and so on and so forth. What we are 
really concerned with, and, I think, Mr. Venkaiah Naidu will also appreciate that 
being committed to the parliamentary system of governance that is the bite of the 
janta. They have already experienced it in 2004. They have not learnt. In the last 
five State Assembly elections, the bite of the janta ensured that the BJP lost its 
deposits in most of the seats where its candidates stood. But, they have not 
learnt���
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 I So, 
therefore, the point is, as far as duplicity is concerned, Sir, the duplicity lies when 
you are in Government, you adopt, a policy, adopt one language and when you 
come into opposition, you do exactly the opposite, but, the policy remains the 
same. Today, in this short intervention on rising prices, the main focus that I 
want to make is precisely on those three or four major poticies which are 
required to be changed. The first point when we talk about rising prices, Sir, we 
have to understand that, and, I think, we know that, but I want to stress this point 
that one of the calculations of poverty is how much of a family's income is spent just 
to meet its food requirements. After all, we talk about the quality of life. Today, 95 
per cent of this country are in the unorganised sector, the labour force. Therefore, I 
am earning a daily wage for which there are no laws today. If I get work, I may earn 
15 rupees, I may earn 20 rupees. If, for a family of five, I have to spend 11 rupees or 
12 rupees for one kilo aata, 98 per cent of what I am earning is spent on food. So, 
generally, throughout the world one of the measurements of poverty is how much 
does a family spend on its food requirements. Now, Chidambaramji is here, we are 
hearing so many great examples that he is following the American path. But, I am 
sure he knows that one of the measurements in America is that if one-�
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third of your family budget is spent on food, you are considered poor. In our 
country, if that standard is taken, 93 or 94 per cent of our people would be poor, not 
26 per cent which fudged statistics are showing. But, even going by those 
statistics, today, nine out of ten families in rural India and seven out of ten 
families in urban India are spending 60 per cent of their budget on food 
requirements And, that is not to say those food requirements. And, that is not to say 
those' food requirement are met or that they are getting 2,400 calories a day 
which is the minimum which is required. But, this is the amount that is spent just 
on food. It is precisely because so much of the money which is earned by the 
mass of people is spent on this minimum requirement, that Government's 
responsibility becomes even more important. And, it is there, Sir, where the 
cruelty of the neo-liberar framework, the cruelty of a Budget which cuts down on 
food subsidy, the cruelty of a Ministry, when prices are rising, brings out a draft 
recommendation which is actually going to be considered by the Cabinet to cut 
APL/BPL quotas, to increase prices in the ration grains and to cut down the 
requirements in the name of the APL, I am going to come to that. What I am saying 
is that in a situation where our people require Government's support to meet 
the very basic needs for human survival, which is food, in such a situation, the UPA 
Government, following faithfully the footsteps one by one set by the NDA 
Government, is doing precisely the same thing. We know what its impact is. I work 
among women. I know what food insecurity means. He is talking about gas. How 
many people use it? Of course, I am nappy that this Government—maybe, there 
may be some small influence from the Left—unlike the NDA, at least, has not 
increased the price of cooking gas. But I tell you, Sir, today it is a matter of 
shame to this country. UNICEF says that 50 per cent of our children are 
malnourished. See the figures of women's anaemia and weakness. It is not for 
natural reasons; it is because they do not get a balanced diet or proper 
nourishment. Due to the impact of food insecurity, there is rise in trafficking, and 
more and more women are selling their bodies just to meet their families' food 
requirements. This is the symbol of neo-liberal policies, and that is why the issue 
of rising prices has to be of concern to all sections of this House regardless of 
the party to which we belong. 

One of the reasons for this dismal situation is the five times hike in petrol 
and diesel prices. As far as my party is concerned, we know that international oil 
prices are going up. We are very well aware of it. But what did we say to Mr. 
Chidambaram and his colleagues? International prices 
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of oil are going up, but why do you want to conceal the fact that you are 
benefited from international prices going up by your framework of duties and 
taxes? Out of every one rupee, Sir, which we are expected to pay for petrol, 55 per 
cent of that is tax. Of which, the largest share is that of the Central Government, 
followed by the State Governments, it is a fact with regard to the State 
Governments also. But the largest share is of the Central Government. We have 
given a note to this Government We have shown to them how when prices are 
going up, and they are burdening the common people, the net increase in their 
revenues has been Rs. 38,000 crore. Because every time the international price 
goes up, automatically, the Government's income through the tax structure also goes 
up. At present, the Government's revenues from increased prices is Rs. 1,26,000 
crore. We told this Government that you cut your duties, you cut your taxes, and 
save the common man and women from the burden. But what have they said? 
"Ask the State Governments to do it." That defies logic. We have said that we 
are prepared to do it. You first cut your taxes; you cut your duties; you bring it 
down and save the common man from the burden, and undoubtely, the State 
Governments will follow suit. But you have refused to do it. 

Therefore, the first demand that we make is this. We want the Government 
to answer this. The Left has given a note to the Government, which is based on 
the facts and which is based on logic. Will the Government respond to that? Is 
the Government prepared to take the sense of this House and reverse its totally 
anti-people five times hike of diesel and petrol prices? 

The second point I want to make, which has been made by my previous 
speakers, is that when prices are rising, certainly we have to look and see what are 
the measures that are immediately required to protect the poor from this. And 
one very important measure, which always has been, and we have been proud of 
it in India, is our strong Public Distribution System. We have seen, it is precisely 
the Public Distribution System which has afforded some relief to the people as 
far as food security is concerned. 

Under the NDA Government, we have seen the most dreadful, dismal situation 
of six crore tonnes of foodgrains rotting in godowns, while people of this country 
were starving and then it exported it. They did not want to give it to the BPL 
families at lower price, but they gave it to foreign traders at Rs. 4 a kilo, while BPL 
families were not even given that much. We know what their record was. What 
we want to say is that this Government 
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should prevent itself from following the disastrous food policies of the NDA 
Government. This Government has a commitment in its Common Minimum 
Programme to stregthen the Public Distribution System. What do we find? The total 
and utter mishandling of wheat and the procurement policy. I have raised this 
before on the floor of the House I am sorry to say that this Government has failed 
utterly to give any convincing answer. First of all, they put the target of 
procurement only at 16 million tonnes. It's not that wheat production has fallen 
drastically, it's stagnating. We know it's stagnating. We are concerned about it. 
We ask this Government, give up your export-oriented drive in which you only 
want to export to save your foreign exchange and you don't bother about the 
food security of this country. We have told them that. So, production of 
foodgrains is a very important point. I am not going into those details. But what 
about procurement? What have they done? Only a million tonnes this year. It Is 
precisely because they have a pro-big trader policy. They have removed all the 
restrictions which were there in the Agricultural Produce Marketing Act. They have 
allowed big traders including foreign traders to go anywhere in the country to procure 
wheat. They deliberately keep their own procurement price down so as to 
encourage the farmers and leave them with no choice but to sell to the big 
traders. And then, Sir, having done that, they destroy the Public Distribution 
System by huge slashes in wheat allocations. I want to draw the attention of the 
House to this. It has never come here, but I want to tell you the latest figures which 
are given about monthly allocation. In-the Antyodaya, that is, Rs. 2 per kilogram, 
which you are supposed to give to Antyodaya families, the monthly allocation is 
slashed from 2.81 lakh tonnes to 2.55 lakh tonnes. Who has given them 
permission to do this? Where have they discussed this? The BPL allocation is slashed 
from 5.25 lakh tonnes to 4.46 lakh tonnes. And as far as APL is concerned, they have 
slashed it from 15 lakh tonnes to 1.94 lakh tonnes. In other words, the entire PDS is 
being destroyed systematically and one of the main reasons—the links between low 
procurement and slashing wheat quotas—is precisely because this Government 
wants to retreat from its basic responsibility of providing food security to the people 
of this country. 

The second aspect of this is, they say, they are giving compensatory rice 
quotas. Where did you have these discussions? Have you discussed it with the 
State Governments? Have you discussed it here in Parliament? So, clandestinely, 
they are, in any case, destroying the Public Distribution System at a time when 
the basic demand has to be, to strengthen the 
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Public Distribution System. In that, Sir, we have been constantly saying, 
universalise the system, give up these BPL and APL business because in the name of 
APL, what you are actually doing is, you are dividing the poor because of the vague 
statistical manipulations to identify BPL. Again and again, we have raised it in this 
House. Shri Sharad Pawarji gave us an assurance that they are going to set up a 
committee along with the MPs in which we can look at this. They have not done it. 
But, in the meanwhile, saying that there is a very poor offtake from APL, they have 
actually drastically reduced the rights of the APL cardholders where, in fact, those 
APL cardholders are those who earn more than Rs. 311 a month. 

MR. DEPUTY CHAIRMAN: How much more time will you take? 

SHRIMATI BRINDA KARAT: Sir, I will take five or ten minutes. 

MR. DEPUTY CHAIRMAN: Your time is over 

SHRIMATI BRINDA KARAT Sir, I will just finish. I have two more points to make. So, 
our demand is, strengthen the Public Distribution System and include other essential 
commodities. Why can't you include dal? We know what this Government's policy is. 
Sir, successive Governments have , absolutely neglected the production of pulses in 
this country. In the last 30 years, production of pulses increased from 10 million 
tonnes to 15 million tonnes This is the result of your food policy. Five million 
tonnes' increase in 30 years in the production of pulses in this country! This is the 
situation. It's pathetic. It's the neglect of the most important source of protein, dal or 
pulses. This is the situation. Therefore, what we are demanding is that oil, dal and 
other essential commodities must be included in the Public Distribution System so as to 
afford some minimum relief to the people of this country. 

The third point I want to make, Sir, is the whole issue of future trade. We have 
raised it with this Government and we know how today, following the NDA, again I will 
say, we had seme regulations, we had a law, Sir, to ensure that essential 
commodities are banned from future trade. It is the NDA Government which lifted 
that ban; 90 commodities were included, including the essential commodities, in 
future trading. And we know today how there is a huge expansion of speculative 
capital in the future trading market. When we raised it with the Government, they said, 
"No, no; farmers will benefit." How farmers are going to benefit? You just take one 
example of wheat. Last year, they had a future contract for three months; the price 
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at the end of that was around Rs. 680/-. One year later, what is it? it has gone up 
to Rs. 900/-. So, what is happening is, the speculative manipulations of 
essential commodities in future trading markets which were allowed by the BJP-
led NDA Government are causing havoc with prices of essential commodities 
And it is essential that we have a ban on essential commodities in future trading. 
Sir, even in organisations like UNCTAD, as he said, we have future trading. 
But keep essentia! commodities out of it, and we have done it, so far, in this 
country. But so pushed we are to encourage speculative capital, you want to 
increase profits without adding a single productive asset to this country's wealth. 
We want to allow them to have profit on this. Therefore, a very important demand 
today, when we talk about price-rise, is to ban future trading in essential 
commodities and to reverse what the BJP Government has done. 

And, lastly, on the Essential Commodities Act, once again, I have to say that 
there were two decisions taken by the NDA"Government. One was to reduce 
the list of essential commodities under the Essential Commodities Act. They 
brought it down from 79. to 15. So, that was one big blow to ensure some kind of 
security against the rising prices. The second thing they did, by another 
Government notification, was to remove all restrictions on the amount of stock any 
trader could keep. No restriction on movement, no restriction on stocks, no 
restriction when you have to bring them into the Open market. In other words, 
that was a licence for hoarding. And that is one of the reasons why (a) the 
Government procurement has gone down; (b) a big portion of the stock has 
been ...(Interruptions)... 
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SHRIMATI BRINDA KARAT:..............hoarded by big traders who are not 
bringing it into the open market, and (c) the Government is going along with the 
very bad policy decision. ...(Interruptions)... Sir, that is bound to happen. When 
you say something, it hurts them, Sir. i don't mind them whether they are biting or 
*. What they are doing, I don't have any objection to that. So, Sir, let them continue, 
but the point that I want to make, Sir, is ...(Interruptions)...and what I want to ask 
the Finance Minister today is, since the Congress Party itself 
...(Interruptions)... 

*Expunged as ordered by the Chair. 
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SHRIMATI BRINDA KARAT: I am not yielding, Sir. I am sorry, I am not 
yielding, Sir. ...(Interruptions)... 

SHRI RAMDAS AGARWAL. Just for a second, Shrimati Brinda Karatji. 

SHRIMATI BRINDA KARAT: I am not yeilding. 

SHRI RAMDAS AGARWAL: You cannot use the word * in the Parliament. You 
cannot use the word * ...(Interruptions)... You have used it ...(Interruptions)... 
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SHRI AMAR SINGH: This is the word which has been used in some 
reference. ...(Interruptions)... Please don't make it an issue. 

SHRI ARUN JAITLEY (Gujarat): Mr. Venkaiah Naidu only quoted 
Mr. Yechury....... (Interruptions)... 

SHRIMATI BRINDA KARAT: Sir, I am only quoting him. I have told, 1 
have no objection. If Jaitley Saheb had given a little more of his very valuable 
time to listen to the speeches in Parliament, then, perhaps, he would have 
understood the context in which I have said it. But it does not matter; I 
have no objection to that. The point that I want to make, Sir, is that we 
don't mind ..... (Interruptions)... 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRIMATI BRINDA KARAT: If somebody is interrupting; I have no objection; 
they can go on. I have only said, whether it is* or biting, they know; I am not 
interested in that. But the point that I want to make is that we want to know it from 
the Government of India. You have come to power on a programme which has 
assured the people of the country that you are going to reverse those anti-people, 
anti-poor policies which were followed by the NDA Government. One of those, Sir, 
is the whole issue of food security. The point is that we want to know straight from 
this Government: Are you or are you not going to rescind the pro-trader changes 
which were made in the Essential Commodities Act? Are you or are you not going 
to rescind the pro-hoarder changes which were made subsequently in that Act? As 
far as future trading is concerned, are you not going to ban—this . 

*Expunged as ordered by the Chair. 
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was a policy of your own previous Government—future trading in essential 
commodities? Having said this, I hope that this Government will learn lessons 
from the past and will prevent itself from taking the disastrous path which its 
predecessor took and which the people so aptly responded to in the 2004 general 
elections. Thank you. 
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SHRI M. VENKAIAH NAIDU: Mr. Deputy Chairman, Sir, just one minute because 
my name has been taken. I have not used the word * or "biting" I borrowed those 
words and quoted from her friend, the CPM leader, Shri Sitaram Yechury. I do 
agree that the words * and "biting" should not be used in parliamentary parlance. I 
felt painful. It was used in a television debate and that was continuously carried. 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: A television debate and a parliamentary debate 
are different. (Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, public is also equally important. If they feel 
that these words should not be used and the CPM is ready to withdraw them, I 
have no objection to withdraw myself. (Interruptions). . 

SHRI JANARDHANA POOJARY Sir it can't be done. He can't put any 
condition. (Interruptions)... 

MR. DEPUTY CHAIRMAN: Please. 

SHRIMATI BRINDA KARAT: Sir, I just want to make a point. This is a typical 
BJP style. We are talking about rising prices. We are talking about burdens of the 
people. (Interruptions)... 

MR. DEPUTY CHAIRMAN: Okay. 

SHRIMATI BRINDA KARAT: I am not bothered about * and bites. The point is 
that the people are bitten by these high prices. That is what we are concerned 
about. I am not bothered about ...(Interruptions)... 

SHRI JANARDHANA POOJARY: Sir, what is your ruling? Still he is 
standing by it. (Interruptions)... 

MR. DEPUTY CHAIRMAN: I have removed the word*. 

*Expunged as ordered by the Chair, 
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† Transliteration in Urdu Script. 
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commodities. Sir, I have warned the Government nearly two months ago how 
common man's food, idli has become beyond the reach of the common man 
as urad dal price has gone up. Sir, our Finance Minister has made a big 
announcement in the last Budget amidst thumping of desks by Members that he 
is reducing the duty of idl3i mix powder. Thanks to the present policy of the 
Government. Now, the cost of making one idli has shout up to more than Rs. five 
as the price of urad dal has gone up to Rs. 60 a kilo from Rs. 30 two months 
back. But the Finance Minister is keeping mum. He is not acting in the interest of 
the common man. Sir, the prices of all varieties of pulses have gone up 
substantially during the last three months in spite of feeble attempts made by 
both Finance and Agricultural Ministries to control the situation. The prices of 
edible oils, especially, gingili oil has also gone up. Sir, I would also draw the 
attention of the House to the lack of sensitivity in the Government when the prices 
of pulses like urad dal and edible oils went up. When the prices of wheat went up 
a few months ago, the Government acted immediately and organised import of 
wheat. The same sensitivity is not shown when the prices of Urad Dal or Gingili 
oil have gone up. It is because these food products are consumed by people 
living in the Southern India. In fact, when I raised the issue of rise in prices of 
Urad Dai in the House two months ago, the Government did not act. I arn told 
that some outlets in Delhi were selling Dal at a subsidised rate. The Government 
should realise that Delhi alone is not India. For 90 per cent of the people living in 
four Southern States, Urad Dal is a very important food item. It is time that the 
Government should be sensitive to the rise in prices of food commodities used 
by people in various parts of the country. 

Sir, petroleum prices have gone up. It has made travelling in auto 
rickshaws in cities Irke Chennai very costiy. After the recent hike in petrol price, an 
auto rickshaw in Chennai and in other parts of Tamil Nadu charge, at least, Rs. 15 
per km.  . 

This Government introduced CNG in Delhi. So, auto rickshaw fares in Delhi 
did not go up substantially. What prevents this Government from introducing 
CNG in other metropolitan cities and towns in Southern India which contributes 
substantially and saves precious foreign exchange? I would, again, urge the 
Government to look beyond Delhi and introduce CNG in all metropolitan towns, 
besides Bangalore and Hyderabad. 
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[THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI) in the Chair] 

This Government is interested only in stepping up infrastructure in Delhi alone. I 
am told that some Rs. 10,000 crores is going to be invested in Delhi for toning 
up of infrastructure to conduct the Commonwealth Games. What prevents this 
Government from holding games in various cities of the country so that 
infrastructure in other parts of towns can also improve? I don't grudge 
investment in Delhi. But, it should not be at the cost of neglecting other cities. I 
wish to tell the Government that the recent Football World Cup in Germany was 
conducted in as many as six towns of Germany, If Germany could do so, why not 
India? So, it is time for the Government to move away from Delhi-centric policies 
and take steps to improve infrastructure in other cities also. I demand the 
Centre, especially the Petroleum Ministry, to implement the CNG in Chennai, 
Madurai and Coimbatore so that the cost of transportation comes down 
substantially, besides improving the environment in those cities. 

Then, Sir, it is a mystery, when the prices of essential commodities are 
skyrocketing, the hon. Finance Minister claims that the inflation is coming down! I 
suspect that indices that calculate inflation are manipulated. I, therefore, 
demand that a Parliamentary committee be set up to investigate how inflation rates 
are calculated and recommend steps to prevent a possible manipulation of inflations 
figures. Though our hon. Finance Minister claims inflation rate has come down, 
people don't believe him. So, I would urge the Government not to hike, at least, the 
prices of cooking gas and kerosene as this move would seriously affect the 
common man. Thank you. 
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SHRIMATI BRINDA KARAT: Sir ...(Interruptions)... 

SHRI MATILAL SARKAR: Objection, Sir ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): I will handle it 
.(Interruptions)... Let me handle it. 

���	���9�� ��* ��	���%
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�{ ���������= 
���������
THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Agarwalji, kindly stick to the 

subject. 

SHRI MATILAL SARKAR (Tripura): He has nothing to say on the subject; that is 
why he is ...(Interruptions)... 
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SHRI ARJUN KUMAR SENGUPTA{West Bengal): This is a very serious situation 
that we are facing, and I appeal to everybody here that the problem is not a political 
problem, or a party's political problem. Nothing is totally non-political. But we 
have to consider the full implications of the policy decision that you are going to 
take and whether it is possible to meet the requirements of this situation. Why is 
this a very difficult position now? It is because this country is now growing at a very 
rapid rate. It is growing at eight per cent. It has very little inflation by the way; if 
you talk about the rate of inflation in terms of general commodity prices, it is really 
low. There are other fiscal issues where the Government is doing extremely 
well. But, in spite of that, there is no doubt that there is a substantially rising 
price situation of the essential commodities. In fact, the primary products, which 
are covered by items like wheat, pulses, potatoes, spices, tea and coffee. The 
rate of increase of prices there has been almost more than double in the last 
few months. Now, it is impossible for a Government, which has come on the 
promise that they would look after the Aam Janata, to accept the situation. I must 
say that all of us, I am quite sure even 
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Members of the Opposition Party, must have been very impressed by the fact that 
the Congress Working Committee met and told its own Government, 'be careful, 
look after the problems of Aam Janata, you must do something to reduce the 
price rise of the essential commodities.' I think this is the major signal that has 
been given and having secured that it is necessary for the Government to think 
what are the ways that this price increase can be controlled. I must admit that I 
was listening to my friend, Brinda Karat//, with great attention and I have very great 
sympathies for her except I have a lingering doubt about the solutions that they 
are providing. I am not talking about Shri Venkaiah Naidu's speech which I can talk 
about at length, if necessary, but I do not have so much time. But the suggestions 
that came from Brinda Karat/7 are a bit unworkable in the present situation, 
because the problem here is that whatever policies that we take must not create 
a situation that the farmers' incentives are jeopardised. We, have tried long 
back trying to have physical control, restraints on trade in essential 
commodities, banning forward trading etc. They do not work for the very simple 
reason that when the market system has been unleashed your trying to impose this 
kind of artificial restrictions does not help. In fact, I must admit that when Sharad 
Yadavji - he has left - said that his bureaucrats told him that forward trading would 
benefit the farmers, he fell victim to that. Now he regrets. But he should not. It is 
a fact that forward trading does help the farmers. But the issue is 
...(Interruptions)... 

SHRIMATI BRINDA KARAT: This is a policy matter. I want to say 
something ... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Are you yielding? 

SHRI ARJUN KUMAR SENGUPTA: Yes. 

SHRIMATI BRINDA KARAT: Dr. Sengupta has asserted that farmers have 
benefited due to future trading. He is such an eminent economist that we would 
be very happy to learn, what's the evidence, can be show in which State which 
farmers have been benefited and how much they have been benefited. 

SHRI ARJUN KUMAR SENGUPTA: I could get into that question but the problem 
here is Let me put it to you very clearly that there are poor farmers, marginal farmers, 
large farmers and farmers of different size. In fact, since she mentioned this, it so 
happens in our country, the farmers 
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who have surplus to trade are usually larger farmers Small farmers do trade a 
small amount, but larger farmers do trade and they benefit from this and forward 
trading has a tendency to stabilize the prices of today with tomorrow and, in 
general, this has a tremendous incentive for the farmers who are expecting a 
certain kind of price before they start sowing. This is the appropriate approach to 
this whole question of forward trading. But let us not get into that. I do not want to 
bring these issues now because that can be be leading to a separate discussion. 
My only problem is that we should try to look for solutions which are price-
based and market-based and such solutions exist. I am not saying that you 
should not try other kinds of solutions when all the price-based solution do not 
work. But this Government has not tried all the price-based solutions. What I 
am trying to put forward to you, Mr. Vice-Chairman, is that let us take the simple 
recourse to PDS and imports. But even before that, I am coming to this .question 
of Essential Commodities Act. Now, of the Essential Commodities Act, if the 
result of that is that farmer can trade anywhere in the country, it definitely 
improves the farmers' incentives. If a farmer producing in Punjab can sell the 
products in Kerala and has the ability to do that, or can sell it through the traders, 
it definitely helps him. It has an implication in terms of stocks and in normal 
operations, the farmer should be allowed to keep stocks. But, I would say that 
Essential Commodities Act might include a provision that in particular 
situations, you can do something about limiting the stocks; that you should no! 
allow more than a particular quantity of stock. I am not saying that the 
Essential Commodities Act should not be altered, should not be amended. In 
fact, this particular point, that has been.raised by the BJP Members, should be 
taken into account carefully. This Government can definitely bring in an 
amendment to the Essential Commodities Act. But, that, I would say, should be 
confined mostly to the control of stocks rater than control of the markets. The 
markets should be allowed to function as before. Now, what are the price-based 
solutions, and this is where I fully agree with Mrs Brinda Karat. The price-based 
solution is Public Distribution System We have to put in the market as much 
additional supply of wheat as possible. It is not a fact that the production of 
wheat fell. In fact, last year, the production of wheat was more than that of the 
previous year. But, the fact of the matter is that the buffer stocks were very low. So, 
The traders expected that the price would go up and therefore, they started hoarding 
the stocks. In that situation, the policy of the Government should have been two-
fold. 
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First, go for imports from the very beginning. In fact - Sharad Pawanji is not here 
- the first lot of imports of foodgrains we got at a very good price, but the 
Government purchased only a very small quantity. We did not proceed further 
into that import policy. When the domestic traders were expecting that the prices 
would go up, it is very difficult to believe that the Government did not realise that 
the prices were going to go up. And, the actual policy, especially when our 
Finance Minister has so much foreign exchange is to go for a whole-scale import 
of foodgrains in this country. Declare that we shall go for foodgrain imports. That 
itself should have been a signal to the hoarders that look, if you hoard too long, 
you will not be able to sell in the market; market will be flooded by the imported 
wheat. This first policy is to import. The second policy, and Mr. Vice-Chairman, 
through you, I would like to remind the Finance Minister that we had earlier a policy 
of procurement price and market price. I think, this point was made by a 
distinguished speaker earlier that the Food Corporation of India can be used as a 
major instrument. It is supposed to procure at a price which is just cost-plus. In 
other words, if the prices fall below that, the price support should be provided 
so that the farmers don't lose. The Government has played that role for many 
years, although the actual price that they debate. Although there are arguments 
that it is more than adequate, but there is a procurement price which can be 
considered to be all-India procurement price which you should follow. But, on top 
of this, FCI should be allowed to purchase from the market in order to replenish 
the buffer stocks. If this Government had sufficient buffer stock today, prices 
would not have increased. Why? (a) All the traders would understand that if they 
hoard for too long, they would not be able to make money; (b) We should be 
able to strengthen the Public Distribution System. Pathetically, for this 
Government, Public Distribution system instead of being expanded is being cut. 
Mrs. Brinda Karatji is absolutely right that the allocations to the Public 
Distribution System have been drastically cut. And, today, a single 
announcement either by the Finance Minister — I hope the Finance Minister is 
listening to me — or by the Agriculture Minister that we are now keeping the 
Public Distribution System completely open; we shall allow every State to use the 
Public Distribution System to flood the domestic market, that simple 
announcement will have a tremendous counter-effective measure, much more 
than all these physical restrictions on commodity exchange or Essential 
Commodities Act. Essential Commodities Act should be used only   in 
exceptional 
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circumstances, when stocking is something that we have to limit, but otherwise 
we should allow this market solution to take place, and, I would request the 
Finance Minister to consider seriously today itself to make a declaration that we 
shall expand the PDS system throughout the country to the full extent possible. 

Sir, I conclude by mentioning one point about petroleum prices. This point 
must be raised. Our country has a problem with petroleum prices because we 
import a lot of it, and, we depend on the imports, and, if the world prices 90 up, 
the prices of our imported petroleum must also go up. But it so happens, and, this 
is the point that I should bring to your notice that the fuel, power, light and 
lubricant prices have increased much less than last year, compared to the years 
of the BJP Government. 

This Government has been able to control the prices of petroleum products. 
I would not have probably liked it.. In fact, i think that petroleum is one of the 
products where prices should have been allowed to go up to reflect the market 
situation. People can afford to pay fuel prices for cars, for automobiles, for trucks 
and all these things. We should protect only very small fraction of consumers, 
like Mrs. Brinda Karat mentioned, of LPG or kerosene. Otherwise, the petroleum 
prices should follow the market prices; only then people would adjust. But we 
have not done that. We have controlled the petroleum prices, for whatever 
reasons, or the assumption that all petroleum prices are going to create 
problems for the aam-aadmi — I am afraid, they don't. Only increase in 
kerosene, LPG create problems for aam-aadmi... (Interruptions). Diesel prices. 
Yes. This is a very good point that has been raised. What is happening is that when 
the price of diesel increases, the effect of that on essential commodities comes 
from transport costs. I would iike to draw the attention of Mr. Venkaiah Naidu 
on this particular point. The price of a product reflects only a small fraction of 
transport costs; the transport cost is an element of the final price of less than'4 
per cent, one per cent' or maximum of one and a half percent. (Interruptions) 
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SHRI ARJUN KUMAR SENGUPTA: I am afraid, steel prices have no effect 
on wheat. And, if you are talking about the prices in general... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Dr. Sen Gupta, time allotted 
to you is already over. You have taken more than nine minutes. Because you 
are an eminent economist, I did not want to stop you. Kindly conclude. 

SHRI ARJUN KUMAR SENGUPTA: Sir, I am responding to the point of diesel 
prices. The issue here is that the truck drivers, the transport workers raise their 
prices much more than what is warranted by the rise in prices of diesel. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

They increase the prices five times, six times, and, that is why the final 
commodity prices increase. Now, what is the policy that should be followed? Again, on 
the policy the Finance Minister has a role to play. He must find a method by 
which this kind of increase in costs, which are not due to the actual increase in 
costs, must be accepted as a part of profit. There should be a fiscal method by 
which this extra element of cost should be taxed. 

I am just giving you an example of a situation where the price situation can be 
controlled within the parameters of the fiscal reform system that the Finance 
Minister has introduced. I am not talking about any physical methods. I am not 
talking about any derigiste method. The present reform policy of market-based 
reforms can be applied to control the price provided the Finance Minister is fully 
committed - and, I am sure he is - that come what may, we shall protect the aam-
admis from the rising prices of essential commodities. Thank you very much. 

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, in every Session, this has 
become a ritual for us to debate on price rise and terrorism. So, today we are 
discussing price rise. In spite of the best debates that are taking place where we 
are allowed to demonstrate our oratorical skills, the Government is not at all 
initiating any measures over a period of time. Eminent persons are there in the 
Government. I respect our Finance Minister, the way he handles the things. 
But, when the common man's problems come, I request him to bestow more 
attention because you are more accountable to the major sections of the people 
than the interests of 
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the few privileged and those who have All are eminent persons. The Prime Minister is 
an eminent man. The Deputy Chairman of the Planning Commission is an eminent man. 
The Finance Minister is an eminent man. But, price rise has become imminent. Why? 
What are the reasons? We are not going to achieve anything by bashing the NDA or the 
URA. Let us come to the exact reasons why this inflation has gone up. The rate of 
inflation, which is being quoted in the paper, which is being told by the Government, I 
don't think that is relevant. That is not relevant when we see the living conditions of the 
common man, their standard of living and their incomes. A couple of days back I heard 
the Finance Minister saying 4.86 or something inflation is tolerable. Sir, it may be 
tolerable to you; it may be tolerable to me and to the rest of the Members of this 
august House. But, it is not at all tolerable to the common man, a major chunk of the 
population. We have to take into consideration the interests of those people. I can 
emphatically say that the food economy of this country has been totally mismanaged. 
Were you not aware that there are going to be shortages? Were you not aware what 
would be the actual production in the agriculture sector? And, were you not aware what 
would be the actual consumption of this country? Why have you not initiated the 
precautionary measures? What exactly are the reasons? 

I am rather constraint to come to the conclusion that the food economy of this country has 
been totally mismanaged. It has got adverse effects on the people who have been suffering 
due to this high rate of inflation. At the same time, we have to compromise with the economic 
sovereignty of the country also. We will lose the self-sufficiency which we have been able to 
achieve by the Green Revolution. For the first time the food security is being threatened. 
You know what should be the buffer stock. You know what should be the food production. 
With ail the satellite-based technology, you can easily assess what will the actual 
production of the country in advance, what is the requirement and whether to import or to 
export. In spite of that, why should there be any shortages? So, you should analyse what the 
reasons for inflation are. Is it cost driven? If it is cost driven, what are  ̂the reasons? Is it 
becuase of high rate of interest or high cost of raw materials or high cost of farming? So, 
these are all the reasons which you can easily analyse. Or, is it because of the shortages 
that are existing in this country? If there are such shortages, are they man-made or are they 
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4.00 P.M. 
natural? How to overcome these shortages? So, really we have to go into the problem 
indepth. They, we have to make an attempt. We can't blame the external factors and say 
because crude prices have gone up, we are constrained to increase the prices. We can no 
longer give this reason. It is there. It is a universal phenomenon. People expect from you a 
better economic management. Just because the petroleum prices have been increased, 
we will also increase the prices. What is the advantage of getting you elected to power? 
Any common man can run the Government. Even" an uneducated man can run the 
Government. Then this country need not be run by an eminent economist like Dr. 
Manmohan Singh. Let us not pass the buck. Let us own the responsibility. Today, in the 
morning, the Finance Minister has given the reply about the measures which have been 
initiated. Increase in the prices of food articles has largely been due to shortfall in domestic 
supplies, related to demand and hardening of international prices. Except crude, which 
are the international prices that have gone up? As far as my knowledge is concerned, 
nothing has gone up. Because you cannot control properly, today this Government has been 
sold out to the cartel of cement manufacturers. The price prevailing in the market is nowhere 
relevant to the cost of production of the cement in this country. Why are you not able to 
control it? Why has the Government become so weak? What I am trying to say is that 
there is power with the Government to contain the inflation. But it appears that you don't 
want to do this. You are simply banning export of pulses, sugar and regular monitoring of 
prices of essential commodities. These are all knee-jerk reactions. Nothing, but knee-jeTk 
reactions. It would not pay. 

Many speakers have been advising about the future commodity exchanges. Let us 
introspect. Let us see how it is functioning. Whether the purpose for which it has been 
created is being served or not. Whether the so-called big players in the market are taking 
advantage of it to the detriment of the common man's interest. It is high time you had 
an introspection. Have a review of the functioning of these commodity exchanges. As 
far as our party is concerned, we want this commodity transaction should be stopped 
immediately till we have a review of it and we come to a conclusion. If it serves the 
purpose for which it has been created, then we will allow it. Many thinkers, many 
leaders, and many political parties are of the opinion that this is one of the reasons. 
Why can't we have a review of its functioning? When we are unable to speculate 
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the stock market, how can we speculate the essential commodities • market? 
Impossible. So, let us be practical. 

The Government has become so insensitive that it has not convened the 
meeting of the State Chief Ministers. I am not questioning Mrs. Sonia Gandhi 
convening the meeting of the Congress Chief Ministers. It is a very good measure 
that she has initiated. But the Prime Minister, the head of the country, should 
have been more sensitive to the issue. He should have convened the meeting of 
the Chief Ministers of all the States. I read in the newspapers that prices were not 
rising in Andhra Pradesh, where till now 4000 people have committed suicides in 
a span of two years. The Chief Minister of Andhra Pradesh has projected a very 
good picture and he has been applauded in the meeting. I read it in the papers. 

Our Civil Supplies Minister says that NDA policies are responsible for this 
pice rise. I don't think so. I am rather impartial in my assessment. Their 
policies were more relevant, and they have taken such decisions that have paid 
dividends also. I am not saying this just to please them. How long can he indulge 
in bashing the NDA? Don't search for scapegoats; otherwise, you will become a 
sacrificial goat. And we wish you not to become a sacrificial goat. {Time-bell) 

MR. DEPUTY CHAIRMAN: What can I do? Your party strength has gone 
down. So, your time also goes down. (Interruptions) 

SHRI C. RAMACHANDRAIAH: Sir, I will make some suggestions and I will 
conclude. I will go by substance. 

Sir. inflation has to be contained not by a single Minister of the Cabinet. I fully 
sympathise with the Finance Minister. It is related to the Ministry of Civil 
Supplies. It is related to the Agricultural Ministry. And as far as the fiscal policies 
are concerned, the Finance ministry is related. That is what I will talk about. Kindly 
rationalise your tax structure and don't expect that India Inc. makes supper 
prifits. Absolutely, there is necessity to make profits, but not poverty conditions. I 
will never be happy by seeing the huge profits that are being made by the 
companies which are published by the newspapers. So, kindly rationalise it. 

Now, about the crude prices. You have been advising the State 
Governments. First, you try to bring down the tax structure of the Governments 
when are under your party's control and then, you advise the 
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Governments which are being ruled by your allies for which you take the initiative. You try 
to rationalise your tax structure. Out of Rs. 1,28,600 crores, I was told Rs.78,800 crores 
are being jnopped up by the Central Government in petroleum sector and Rs. 48,800 
crores are the State revenues. Whenever you increase the price, because it is related 
to the percentages, your revenues are going up ad valorem. So, I request the Minister 
to try to rationalise the tax system and reduce it for some time and though it is not related, 
you have to increase the farm production and farm productivity. You have been claiming 
that farm credit has been increased. Sir, if you go to the village, the picture is entirely 
different. I heard the Finance Minister say that he will go to the rural banks in the areas 
to monitor whether they are actually fulfilling the commitments or not. I don't know to what 
extent these commitments are being fulfilled. Sir, minor and marginal farmers are unable 
to get credit as contemplated. 

MR. DEPUTY CHAIRMAN: At least, you fulfil your commitment and conclude. 

SHRI C. RAMACHANDRAIAH: Then, Sir, about the PDS. It is a commitment 
that that been made by the UPA that the UPA Government will strengthen the Public 
Distribution System, particularly in the poorest and backward blocks of the country. A 
major chunk of the population who have been classified as below poverty line has been 
removed from ration cards list, not by Mr. Chidambaram, but by many States. With the 
elections coming in Andhra pradesh, they have issued lakhs of cards, but without ration. 
Till today, no ration has been given. If I say anything, you will say that I am politicising. 
Madam Sonia Gandhi has personally visited Andhra Pradesh and Anantapur district She 
shed tears over the suicides there and in the span of two years, four thousand people have 
committed suicides. (Interruptions) Sir, I am not yielding. (Interruptions). 

SHRI K. KESHAVA RAO (Andhra Pradesh): Sir, I have been listening to all this 
...(Interruptions)... for half an hour. (Interruptions). 

MR. DEPUTY CHAIRMAN: You can put forward those points when you speak. 
(Interruptions) He has not yielded. (Interruptions). 

MR. DEPUTY CHAIRMAN: What is the word used? 

SHRI C. RAMACHANDRAIAH: You cannot use the language according to your own 
tongue ...(Interruptions). 

SHRI K. KESHAVA RAO: You are accusing...(Interruptions)... 
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SHRI C. RAMACHANDRAIAH: With your followers, you say anything! 
...(Intenvptions)... 

MR. DEPUTY CHAIRMAN: All right. Mr. Keshava Rao, please sit down 
...(Interruptions) 

SHRI C. RAMACHANDRAIAH: Don't speak like this. I would remind you 
that you are in Rajya Sabha, the Upper House ...(Interruptions). 

MR. DEPUTY CHAIRMAN: Mr. Keshava Rao, please don't interrupt. 
..(Interruptions). 

_ SHRI C. RAMACHANDRAIAH: It is not your Gandhi Bhavan ...(Interruptions). 

MR. DEPUTY CHAIRMAN: Mr. Keshava Rao, please don't quote any names; 
...(Interruptions). Mr. Keshava Rao, please sit down. 

SHRI K. KESHAVA RAO: Sir, I am on a point of order. 

SHRI C. RAMACHANDRAIAH: Sir, I am not yielding. 

SHRI K. KESHAVA RAO: Sir, I am on a point of order. 

MR. DEPUTY CHAIRMAN: What is the point order? ...(Interruptions). 

SHRI K. KESHAVA RAO: Sir, my point of order is that during a discussion 
...(Interruptions)... Sir, my point of order is: Can a member, during a discussion, 
mislead the house on figures? ...(Interruptions)... It is 4000 against 3000 
...(Interruptions) ...I am not going to take longer time than is necessary, but I want 
to tell you that this cannot go on in a discussion like -this. All right, once or twice, 
he can quote. 

SHRI C. RAMACHANDRAIAH: What is this, Sir? ...(Interruptions)... 

SHRI K. KESHAVA RAO:* 

MR. DEPUTY CHAIRMAN: No, no; please sit down ...(Interruptions)... Mr. 
Keshava Rao, please sit down ...(Interruptions)... Mr. Keshava Rao, please sit 
down ...(Interruptions)... Nothing will go on record. ...(Interruptions)... nothing 
will go on record. 

SHRI K. KESHAVA RAO: 

MR. DEPUTY CHAIRMAN: Please conclude, 

MR. RAMACHANDRAIAH ...(Interruptions)... Mr. Keshava Rao, please sit 
down ...(Interruptions)... 

*Not recorded. 
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SHRI C. RAMACHANDRAIAH: Sir, my friend is yet to reconcile that he is in 
Rajya Sabha ...(interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, please conclude 
...(interruptions)...Please conclude. 

SHRI C. RAMACHANDRAIAH:* 

MR. DEPUTY CHAIRMAN: Don't record it. 

SHRI C. RAMACHANDRAIAH:* 

SHRI K. KESHAVA RAO: Sir, I stand up to know if any of the words has hurt him 
because I did not mean it. What I said was that is a rosy figure. I said, he 
quoted figures wrongly ...(interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Rao, the Government is there to take care of 
it. ...(interruptions)...You are a parliamentarian. ...(Interruptions)... Please 
conclude, Mr. Ramchandraiah. 

SHRI RAVULACHANDRASEKAR REDDY (Andhra Pradesh): Sir, he can 
quote names and addresses also. 

MR. DEPUTY CHAIRMAN: No, no; we are not going into ail those issues. 
We are not referring to Andhra Pradesh only... (interruptions)... 

SHRI AMAR SINGH: Sir, is the discussion going to be confined to Andhra 
Pradesh only? It is happening in Maharashtra also. What about Maharashtra? 

MR. DEPUTY CHAIRMAN. Please sit down. 

SHRI C. RAMACHANDRAIAH: Sir, I will sit down, but I will not allow this 
kind of thing. ..(interruptions)... 

SHRI V. NARAVANASAMY: Will you yield for a .minute, Mr. Ramachandraiah? 

SHRI C. RAMACHANDRAIAH: No, I am not yielding, please. I am not yielding. 
If anybody wants to draw the attention of your Madam, he should adopt some 
other method, not by interrupting us. ...(interruptions)...Not by interrupting us 
here ...(interruptions)... 

*Not recorded. 
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MR. DEPUTY CHAIRMAN: Mr. V. Narayanasamy, this is not a debate 
between two of your...(interruptions)... 

SHRI C. RAMACHANDRAIAH: Sir, I am not yielding ...(interruptions)... I am 
not yielding. 

SHRI M. VENKAIAH NAIDU: Sir, when you allowed Mr. Ramachandraiah to 
speak, he was speaking. If he has used anything objectionable, the Member 
should take your permission. He did not take your permission. He starts making 
a commentary ... (interruptions)...When you get your chance, you can raise it 
...(interruptions)... 

SHRI AMAR SINGH: Let your Minister comment on it. What is the problem? 
...(interruptions)... 

SHRI K. KESHAVARAO: We have a right to interrupt. ...(interruptions)... 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, there is a procedure. You 
have permitted him to speak. 

MR. DEPUTY CHAIRMAN: Okey. Please Conclude, Mr. 
RAMACHANDRAIAH ...(interruptions)... 

SHRI AMAR SINGH: Don't use your lungpower. We also have our 
lungpower. 

���� ������	���� �
�O%���,�����&� ����/���� ���/ 

SHRI C. RAMACHANDRAIAH: 

MR. DEPUTY CHAIRMAN: No, no, no. These thing will not go on record 
...(interruptions)... It will not go on record . ...(interruptions)...� C� ��� ��� �&� ��
/���� ���/  

SHRI C. RAMACHANDRAIAH: You have no right to interrupt. 
....(interruptions)........ 

��� � ������	� �� 
�@A ��� � ��,� ��� �&� �� �� /���� ���/� 
�@A ��� � ��,� ��� �&� �� ��
/���� ���/� � �  ��� ��� �� ��/���� ���/� I am here to respond ...(interruptions)... 
Please sit down ...(interruptions)... Please sit down. ...(interruptions)... Please 
sit down.�

SHRI K. KESHAVA RAO: She is a Member of the other House. Why is he 
referring to her name? 

*Not recorded. 
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SHRI C. RAMACHANDRAIAH: Because she happens to be the President of your 
party ...(interruptions)... 

MR. DEPUTY CHAIRMAN: Please sit down ...(interruptions)... Please sit 
down. 

SHRI PRAVEEN RASHTRAPAL: Mr. Chairman, Sir, you have not allowed any 
Member to speak ...(interruptions)... 

���� ������	���
�@A ��� ���,�� ��� ����/���� ���/ 
SHRI V. NARAYANASAMY: Sir,* 

MR. DEPUTY CHAIRMAN: No, no; nothing will go on record. 
...(intenvptions)...Mr. Ramachandraiah, please sit down. ...(interruptions)... Mr. 
Ramachandraiah, don't take note of all those thing ...(interruptions)... 

SHRI PRAVEEN RASHTRAPAL: We won't allow it. 

SHRI C. RAMACHANDRAIAH: What is the unparliamentary word I have used? 
...(interruptions)... What is the unparliamentary word I have used here? 
...(interruptions)... 

SHRl AMAR SI.NGH: If you accept that... (interruptions)... We will create a 
ruckus. If you accept the challenge, we also accept it. ...(intenvptions)... 

MR. DEPUTY CHAIRMAN: Please sit down...(interruptions)...Please sit down 
.... (interruptions)... Please sit down... (interruptions).. .You are also not recognising 
the Chair ...(interruptions)...They are also not recognising the Chair... 
(intenvptions)... I said, "You please sit down". Let him conclude. This will not go on 
...(interruptions)... This will not go on. ...(interruptions)... 

SHRI PRAVEEN RASHTRAPAL: You have to listen to our complaint also 
...(interruptions)... 

MR. DEPUTY CHAIRMAN: There is a way. I am listening-. ... 
(interruptions)... I requested you to sit down. But you are just interrupting. How can I 
prevent a Member from participating in a debate? ...(interruptions)... 

SHRI V. NARAYANASAMY: Has Mr. Amar Singh got a right to interrupt the 
debate?...(interruptions)... 

MR. DEPUTY CHAIRMAN: I can tell Mr. Amar Singh, but you can't. 
...(interruptions)... 

*Not recorded. 

329 



RAJYA SABHA [25 July, 2006] 

SHRI AMAR SINGH: If you interrupt 100 times, I will interrupt 200 times. 
...(interruptions)... 

���� ������	���� �
�O%���,�����&� ����/���� ���/�����&� ����/���� ���/ 

Are we discussing the price rise?...(interruptions)... 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, you ask them to sit down. 
...(interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please sit down. 
...(interruptions)...�� �
�O%���,�����&� ����/���� ���/�����&� ����/���� ���/ 

SHRI C. RAMACHANDRAIAH: You don't know so many thing. 
...(interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Ramchandraiah, I think, for the first time you 
are indulging in these thing. ...(interruptions)... Mr. Reddy, you please take your 
seat. You always participate in the debate. Please don't take cognisance of these 
thing. It still happens. ...(interruptions)... 

SHRI C. RAMACHANDRAIAH: You can't expect me to indulge in 
sycophancy. ...(interruptions)... 

MR. DEPUTY CHAIRMAN: Then only the disruption takes place. Please 
conclude ...(interruptions)... 

SHRI C. RAMACHANDRAIAH: Sir, they can't expect me to indulge in 
sycophancy. ...(interruptions)... 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRI C. RAMACHANDRAIAH: Sir, I repeat with all the strength at my 
command that more than 4,000 farmers committed suicide. 

MR. DEPUTY CHAIRMAN: That is your statement. That is on record. 

SHRI C. RAMACHANDRAIAH: I will repeat that with all the vigour at my 
command. 

MR. DEPUTY CHAIRMAN: Kindly conclude. 
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SHRI C. RAMACHANDRAIAH: Sir, I request the Government to kindly 
strengthen the PDS as they have promised or committed to the nation. I was told 
that the Government is considering a proposal on hiking the prices of 
foodgrains for BPL and APL categories and cuting allocations to both the 
sections. In the case of Antyodaya programme, the allocation has already been 
decreased, as Shrimati Brinda Karat has pointed out. So, our request is that the 
Government should not indluge in such retrograde steps. We request them to 
kindly strengthen the PDS so that every common man will get the ration and 
no person will die of hunger in this country. 

As far as petro prices, which the Government is mainly advancing, are 
concerned ....(interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, your time is over. I have to 
regulate the time. Please understand the difficulty of the Chair. I have to requlate 
the time. Each party has been allocated a particular time. All of you know about it. 

SHRI C. RAMACHANDRAIAH: Okay, Sir, I will conclude. My last request to the 
Minister is, please rationalise the tax structure. You reduce the taxes on crude 
oil so that the profits can be contained to a certain extent. The crude prices 
automatically go up. When the international situation improves, the prices will go 
up. But you never have the habit of decreasing the prices, once you increase it, 
even though the crude prices come down. This Government has got the sagacity 
and it has done it. You kindly do it. The administered price system has been 
abolished and the Prime Minister has gone to the extent of saying that the 
petroleum companies will have the liberty of fixing the prices. This is not the time. 
This is not the correct time. My request is, kindly bestow attention to it and be 
kind enough towards the common man. You reduce the tax structure and bring 
down the oil prices so that it will not have a commensurate effect on the articles. 
Thank you. 
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SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Deputy Chairman, Sir, 
thank you. Unfortunately, I could not follow the intervening one hour's debate, so I will try to 
be very brief and talk only on some points. I never take more than five minutes. 

Sir, as regards who is responsible��E3�E,���3�������� �>�%-����,I do not think�there is any 
scope for that because if you see the first Economic Survey that the Finance Minister 
presented in the present tenure, it gives a clean chit to the NDA that the UPA received an 
economy in a robust condition, good rate of growth, good fiscal deficit rate, good inflation rate. 
After that, 
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I must compliment the Finance Minister for having kept up the rate of growth of the 
GDP. But the consequences are to be seen on the fiscal deficit and the rate of inflation. 
That is because when you deliberately adopt a course of aam admi populism and go on 
spending money, then naturally the inflationary forces will get the full scope and that is the 
principal reason of the increase in prices today. Petroleum prices, etc., are only 
secondary matters. 

Sir, I only got up to clarify certain things. Number one, Essential Commoditis Act 
has been a major instrument of tyranny against farmers. People talk as if it is an 
instrument against traders, but if you see the history of the last fifty years, the Essential 
Commodities Act has always been used to depress agricultural prices and if anybody dares, 
I am using the word 'dares', to restore with the Essential Commodities Act, the Indian farmers 
will stand against it and that should be remembered. 

The second thing is, Sir, about the commodity exchanges. There is a definite 
misunderstanding that commodity exchanges and future markets are meant for profiteers. I 
would like to make it clear that commodity exchanges and future markets play very 
important role from the point of view of farmers because they provide a link between the 
present prices and the future prices. And if anybody tries to touch the commodities 
exchange, he will have to deal with the farmers' opinion. Sir, the important cause of the 
increase in prices, as I said, is aam adami populism. If the Finance Minister succumbed 
to the temptation of political populism, I think, in the years to come he will give a better 
performance on this count also. He is already giving a commendable performance of the rate of 
growth. But if the rate of growth, which is good, is accompanied by a higher rate of inflation, 
then it does not serve anybody. Thank you. 
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We are sitting on a volcano. If we don't correct the situation,�poor people are going to come on 
the streets and the revolution is going to take place. 

Lastly, I request the hon. Finance Minister, who is not listening to me, to kindly take note of 
it and take corrective action. Thank you.  
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5.00 P.M. 

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Do you want me to 
summarise what you have said? 

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Thank you very much Sir. 

MR. DEPUTY CHAIRMAN: There is no AIADMK Member. You can carry on 
with your speech. 

SHRI R. SHUNMUGASUNDARAM.They will come, Sir. 

SHRI SANTOSH BAGRODIA (Rajasthan): For giving an effective oratory, he 
needs AIADMK Members. Otherwise, it would not be effective. 

SHRI R. SHUNMUGASUNDARAM: Sir, most of the people are worried in this 
country about the price rise. In the trend of increasing globalisation, when the 
prices of certain commodities increase in certain parts of the world, it has a 
cascading effect on the other parts of the world. One such thing is oil which is a 
very vital commodity. We have been Seeing, in the recent past, there is a steep 
increase in-the oil prices and that it has its cascading effect on the other 
commodities, particularly in our country. The reasons for oil price rise are 
stated to be several and one amongst them is some tension or war in some parts 
of the oil producing countries. However, the Government is taking some steps to 
contain and it is trying its best. But what is required, according to the suggestions of 
various hon. Members who spoke prior to me, is that the Public Distribution 
System must be strengthened. And, that is the agenda of the Common Minimum 
Programme of the UPA Government. The UPA Government has committed in the 
Common Minimum Programme that it will strengthen the Public Distribution 
System, particularly in the poorest and the backward block of the country, and 
would also involve women and cooperatives in its management. Is this 
Government doing that? That's the question posed by several hon. Members. I 
would suggest to the Government to take constructive steps in the direction of 
strengthening the Public Distribution System by consulting the State 
Governments. It is criticised that the procurement of commodities should not be 
through private traders. I can give one examples here. In Tamil Nadu, there are 
farmer markets, known as Uzhavar Sandhai, where the agricultural products are 
brought directly to the market and sold to the public directly. So, common 
places are 
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earmarked in various towns and villages. Transportation is provided to these farmers to 
bring their products. Thus, intermediates are totally eliminated and the farmers sell their 
products directly to the consumers, that is, public. 

Sir, the other criticism made is about the hoarding. Regarding hoarding, I would only say that 
the Government should revert back to certain provisions of the Essential Commodities Act, 
which were discontinued about five years back. One particular provision was the 
constitution of the Special Courts. Now, there are no special courts for the offences pertaining 
to the Essentiaj Commodities Act. Those Special Courts were presided over by the district-
level Judges, and they were dealing with those cases expeditiously. There were 
quicker processes. Now all such cases go to the regular magistrates and they get stuck up 
there. There is no effective enforcement of the law against the hoarders. With these few 
suggestions, Sir, I would like to conclude my speech. 
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SHRI P. CHIDAMBARAM: Mr. Deputy Chairman, Sir, this has been a useful 
and instructive debate. This is not the first time we are discussing this year price 
rise. We had a discussion in this House on the 22nd of May and 23rd of May. 
Much of what I will say now was covered even in that debate. I will try to recall the 
more important points that I made there and share with the House what our 
assessment of the situation is, and what steps we are taking in order to 
maintain price stability. I was surprised when Shri Venkaiah Naidu said that 
during the NDA Government there was never any discussion on price 
rise...(Interruptions)... He is still very young but, I think, memory tends to fade 
rather quickly. In this House price rise was discussed on the 17th of July, 1998,7th 
and 8th of December, 1998, and 14th of April, 2000. In the Lok Sabha, there were 
discussions on 9th of July, 1998, then, on the 3rd to 8th of December, 1998, and 
on 27th of April, 2000. Price rise is a matter which concerns everyone. I am 
concerned. But one must understand why prices rise. Some of you were here 
when Shri Arjun Kumar Sengupta made his very short but very useful intervention. I 
am not getting into any technical details. I am not a trained economist, but let me 
tell you why prices rise in a developing country, and, then, I will deal with the 
current situation. In a developing country, some inflation is unavoidable. Inflation 
takes place because of a variety of factors, but, broadly, all of them can be 
clubbed under three factors. One is cost-push inflation. When input cost goes 
up, prices do rise. Today, Shri Ramachandraiah asked me: apart from crude oil, 
what has gone up? I say look at the commodity prices world over, steel has gone up, 
aluminium has gone up, zinc has gone up, and, virtually, every metal has gone 
up. International prices of wheat have hardened. International prices of pulses 
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have hardened because of non-availability. Broadly, not only fuel prices but 
commodity prices have hardened throughout the world. And, when our economy is 
more open, it is not possible to insulate commodity prices in India from 
commodity prices in the rest of the world. 

The first reason why prices go up is rise in cost, which is called cost-push 
inflation. I think, most people will understand this. Now, what can one do about 
fuel prices? In 2003-04, the NDA Government was extraordinarily lucky that 
crude prices averaged only 28 dollars a barrel. Now, we have been 
extraordinarily unlucky that in 2004-05, the average crude prices per barrel went 
up from 28 dollars to 39 dollars. In 2005-06 it went up to 55 dollars, and, in 2006-07, 
in the first three-and-a-half-months, the average price at which we are buying crude 
is 67 dollars 88 cents. It is three times the price of a barrel of crude oil that 
prevailed in the last year of the NDA Government. All can do is rule our bad luck 
because this is comething on which we have no control at all. We don't fix prices of 
crude oil. I am giving this an an example of how cost-push inflation has an impct on 
prices. 

The second reason for prices to rise is demand-driven, demand-pull inflation. 
If the economy grows at abour four per cent or so, the output increases by four 
per cent or so, there is only so much demand in the economy. This is the fourth 
year in which I expect the economy will grow at an average of eight per cent. If 
you count the last year of the NDA Government as the first year, on the back 
of very low growth, the GDP recorded an increase of 8.5 per cent in 2003-04. 
That can be explained partly as a statistical illusion because it is on the back of 
very low growth in the previous year. But upon 8.5 per cent, we had 7.5 per cent in 
2004-05, we have 8.4 per cent in 2005-06, and, this year, according to all estimates 
that are available so far, the economy will grow between 7.5 and 8 per cent. 
When output is high, when growth is high, the demand is high. So much more 
is produced. So much more milk, so much more eggs, so much more clothing, 
so much more agricultural produce, so much more industrial produce is 
produced, and people are consuming. Now, the question was rightly asked, why 
are our cement prices high? The cement prices are high because the demand for 
cement has outpaced the supply of cement; although capacity has been added to 
the cement industry, the 
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additional capacity has not kept pace with the additional demand. The same 
thing applies in steel. Why do you think an L.N. Mittal, why do'you think a Tata, 
why do you think a Kumarmangalam Birla, why do you think a Jindal is putting up 
a million tonne steel plant in India? If there will be no demand for steel, why would 
he put a plant? It is because they forecast that demand will rise very sharply, 
they are willing to come to India to put a million tonne steel plant; Posco is putting 
up a twelve million tonne steel plant or a ten million steeel plant because the 
demand will rise, and when demand rises unless the supply side keeps pace with 
the demand, unless the capacity is expanded at the same pace as the demand 
expands, the prices will rise. One of the reasons why prices are rising the world 
over, especially in the commodities market, is the output, the global output. 
The global output in 2005 was 4.8 per cent, which means, the global GDP is 
growing at 4.8 per cent. Global output this year is expected to grow by 4.9 per 
cent, one of the highest growth witnessed in the post-War era. The US is growing at 
over'4 per cent; Europe is growing; Japan has come out of its sluggishness; 
Chiria is growing at a scorching pace of 11 per cent and India is growing by 8 
per cent. The global demand is high. When global demand is high, global output 
is high and until capacity catches up to meet with demand, there is price rice, 
which is one of the reasons why prices are rising world over, the prices of all 
countries of the world. The point I am trying to make is, growth exacts a price; 
high growth exacts a price. One of the prices one has to pay for high growth is 
some inflation. 

The third, and the reason which is agitating me and agitating all of you, is what 
we call, supply shocks, that is, We have not managed the supply-demand as 
efficiently as we should have. Now, somebody said, onion prices are four 
rupees at one place and ten rupees in another place. No finance Minister can deal 
with that! The point is these are supply constraints. One has to ensure that there are 
no artificial barriers to the movement of goods from one place to another. And 
one must be vigilant, the local Government must be vigilant, to see that these 
supply shocks don't take place. The price of potato varies from place to place; the 
price of tomato varies from place to place. These are essentially supply shocks. 
Now, we have had some supply shocks in the last five to six months. That is why 
the prices of primary articles have risen. Let me not mince words. I admit, there 
has been price rise and this is largely driven by two sectors; one is the fuel sector 
and the other is the primary article sector. On fuel, I can 
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say that we have no control. We have not passed on the full fuel price. If we had 
done that, it would have been more inflationary. We have not done that. We have 
passed through the burden of 10 per cent of the fuel price rise, crude oil price rise; 
the Government and Oil companies are absorbing the remaining 90 per cent. That 
is a larger policy question; I am not getting into that now. 

The second reason is, primary articles. It is the primary articles, which have 
caused this price rise and of these, there are three articles which are really 
responsible—wheat, sugar and pulses. Let us look at each one of them briefly. 
Now, production of wheat in 2004-05 was 68.6 million tonnes. The estimates were 
scaled down from time to time—in 2005-06, the production has been estimated 
at slightly over 68.6 million tonnes. Arrivals in the market in 2004-'05 was 15.91 
million tonnes of which 93 per cent was procured; 14.77 million tonnes were 
procured. In 2005-'06, the arrivals were marginally lower at 13.64 million tonnes. 
But only 67 per cent were procured. Procurement is only 9.22 million tonnes. 
The target for procurement fixed for various States was 162 lakh tonnes, but 
what was procured was only 92 lakh tonnes. Punjab had a target of 85 lakh 
tonnes; they procured only 79 lakh tonnes; Haryana needed to procure 42 lakh 
tonnes; they procured only 22 lakh tonnes; Uttar Pradesh needed to procure 25 lakh 
tonnes and procured only half a lakh tonne. Madhya Pradesh needed 5 lakh 
tonnes and procured nothing; Bihar needed two lakh tonnes and procured nothing. 
The reasons we have looked into and we are conscious of that. Last year, the 
procurement fell far below target. The corrective measures are being put in 
place to ensure that that is not repeated next year. My view is that while we 
can quarrel about the correctness, or otherwise of the procurement price, the 
procurement price is fixed based upon the CACP recommendations. My view is 
that once the procurement price is fixed, the Central Government and the 
State Governments must work together to achieve the procurement target. There is 
no room for misplaced sympathy in not procuring. One has to procure. If we do 
not procure, we will face the kind of difficulties that we face this year. This is a 
lesson that, I believe, we have learnt and I hope that this shortfall in procurement 
will not happen in the next season. But that does not mean that allocations were 
reduced. There was a statement that you have reduced the PDS allocations. 
That is not correct. In 2003-04, rice and wheat together, the allocations was 
71.59 million tonnes In 2004-05, 
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rice and wheat together, the allocation was 72.05 million tonnes and in 2005-
06, the allocation was 72 million tonnes. The allocation was not reduced. In 
fact, in 2003-04 and in 2004-05, the same quantity of rice and the same quantity of 
wheat were allocated, giver or take a few thousand tonnes. In 2005-06, because 
of the situation that we faced, rice allocation was increased by 6 million tonnes 
and the wheat allocation was reduced by 6 million tonnes. But the total allocation 
remained the same. Now look at the off-take. The off-take in 2004-05 and the off-
take in 2005-06, despite the mix was exactly the same, was 41.47 million tonnes 
and 41.90 million tonnes. My view as to what has happened is, while the allocation 
remains the same, the PDS machinery at the State level is not using the entire 
allocation to ensure that it is pushed through the PDS system. In fact, the off-take 
is about 60 per cent of the allocation. Specially in APL, the offtake was very, very 
low. Therefore, the States which are responsible for the PDS must make use of the 
allocation. I entirely agree with Mrs. Karat. The entire allocation must be 
pushed through the PDS. But they are not pushing through the entire allocation 
of the PDS. There is a vast gap between allocation and the off-take which is one 
of the reasons why there is a psychology of scarcity in the market which, of 
course, traders take advantage of to push up prices in the open market. 

Sir, the next point is sugar. Now, what is the position on sugar. In 2002-03, the 
production was 201.3 lakh tonnes. In 2003-04, it fell to 139 lakh tonnes. In 2004-05, 
it fell again to 130 lakh tonnes, so, sugar stocks sharply declined which is the 
reason why sugar prices went up during that period. In 2005-06, the production has 
been 191 lakh tonnes and the next year it is expected to be good. We have banned 
export of sugar and sugar prices are now stable. But in successive years we lost 
60 and 70 lakh tonnes of production of sugar. The demand for sugar is 195 lakh 
tonnes. There is a clear supply-demand mis-match which was exacerbated in 
2003-04 and 2004-05 which has been partially made up in 2005-06. But hopefully 
with the new sugar season beginning from the first October, we will be able to 
make up in sugar. 

Now pulses is a great problem. We are short of pulses. Presently, 
production of pulses, as also for all major commodities, has stagnated since 
1995-96. There has not been any major scientific breakthrough or technological 
breakthrough in either wheat or paddy or pulses. Now, take pulses. In 2003-04, 
production was 149 lakh tons; 2004-05 -131 lakh tons; 
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2005-06 -139 lakh tons. We have always been short of pulses. We have always 
imported pulses. That is why, 'pulses' is on OGL. Now, what has happened this 
year is that the world production of pulses has also declined. The only country 
where there are some pulses available for export is Myanmar. And, we have 
opened it up for OGL. But, if there are no pulses, the kind of pulses that we 
consume in this country, if our production goes down, and there is not enough 
surpluses in the rest of the world, especially Myanmar, the prices of pulses are 
bound to rise, and this is the problem about pulses. Now, let's look at production 
figures. I think we should look at production figures to see what has happened 
to the production of foodgrains. This is a larger question. This must be debated 
thoroughly. Let's take rice. I don't go back very far. Let me go back only to 1993-94. 
In 1993-94, kharif and rabi-80 million tons was the total rice production. It 
remained, more or less, at the same level for about 7 or 8 years. It went up to about 
88-89 million tons in 1998-99, and since then, it has remained the same. Take 
wheat. Since 1998-99, wheat has been at the level of about 70-71 million tons. 
Take cereals altogether-since 1998-99, it has been at the level of 188-190 
million tons. 2002-03 was a bad year when it went down to 163 million tons. I 
have pointed out that there has been no major scientific, technological 
breakthrough. After the first Green Revolution, there has been no major breakthrough 
in rice or wheat or pulses.. .(Interruptions). I am talking about research. I am talking 
about breakthroughs in research and technology. Unless there is a breakthrough in 
research and technology, unless we are able to improve the productivity, improve the 
quality of seeds, we will not be able to solve this problem, we are stagnating for the 
last 12 years. This has nothing to do with this party or that party. I am giving you 
the facts. The production is virtually stagnating throughout the country despite 
adding to irrigation, despite good years of rain, despite bad years of rain. And, I 
have pointed out to the Prime Minister that his is the rear problem in this 
country. Population is rising. Per capita income is rising. People's eating habits 
are changing. People, who ate coarse grain, are eating rice and wheat today. 
That is good. If growth is at about 8 per cent and population rises at about 2.5 per 
cent, per capita rises at about 5 per cent, people are consuming more and if this 
is the stagnation level of production of foodgrains, we will run into problems, 
we will become dependent on import. So, there has to be a breakthrough. Sir, I 
don't want to get into more figures and facts. The point is that we have had a 
difficult three months largely driven by fuel prices and driven by rise in prices of 

351 



RAJYA SABHA [25 July, 2006] 

wheat, sugar and pulses. But, we have taken a number of steps. We have taken a 
number of steps on the fiscal side. I don't want to give a long list. What is within the power 
of Ministry of Finance, we have taken steps on the fiscal side. The RBI has taken 
steps on the monetary side. Even today, the RBI has increased the reverse rapo rate by 
25 basis points. It is a monetary tightening because of high demand. Home loans are 
growing at 44 per cent. I mean, here, we talk about cement prices being high, iron and 
steel prices being high, brick prices being high, but home loans are growing by 44 per 
cent...(Interruptions). It is good. But, it will have an impact on steel prices and cement 
prices. Nobody is saying that it is bad. I am happy people are building homes. I am very 
happy people are investing. Non-food credit is growing by 32-33 per cent for the third year 
running. 

SHRI MOINUL HASSAN (West Bengal): Some people are not getting rice and 
pulses also. (Interruptions) 

SHRI P. CHIDAMBARAM: Getting what? 

SHRI MOINUL HASSAN: Some people are not getting rice and pulses. 
(Interruptions) 

SHRI P. CHIDAMBARAM: I am talking about the fact that monetary tightening is 
taking place. The monetary tightening has to take place because you cannot sustain a 
30 per cent non-food credit growth for the third year running. It is simply not possible. It will 
overheat the economy. In the United States, if GDP grows by over four per cent, they 
call it 'overheating', and, the Fed Chairman raises rates. 

We are now at a growth rate of between 7.5 to 8 per cent. So, monetary tightening is 
taking place. Whatever monetary steps are to be taken, the Reserve Bank is taking. 
Whatever fiscal steps have to be taken, I have taken fiscal steps and I will take fiscal 
steps. The most important thing to address now is the supply side. We must address 
the supply side to ensure that the supply-demand mismatch Is reduced to the bare 
minimum. 

And, I entirely agree with Dr. Arjun Sen Gupta. This has nothing to do with neo-
liberalism or a dhigiste economy. Mrs. Karat sent me a note. I have sent her a note 
back. She said, Sharad Joshi belongs to your class. He is supporting you. I said,"No, he is 
not on my side; nor are you on my side." I am the poor Finance Minister who falls 
between two stools! The point is that we don't believe in either neo-liberalism or a dirgiste 
economy. 

352 



[25 July, 2006] RAJYA SABHA 

What we believe in is a liberal economy based on market principles. 
(Interruptions) I am not hiding that, Mrs. Karat. 

SHRIMATI BRINDA KARAT: Class speaks stronger than political 
affiliations. 

SHRI P. CHIDAMBARAM. We believe in a libera: economy based on market 
principles where the State will take necessary steps from time to time to ensure 
that the poor and the disadvantaged are not affected. We are not going back to a 
dirigist economy, nor are we embracing what she calls neo-liberalism. There is 
nobody here who is a neo-liberal. But, at the same time, let me reject the 
argument that we go back to a dirigiste economy. The path that we have 
chosen in the last fifteen years has brought us great benefits. It has brought 
us...(Interruptions). 

This is based on an ideological divide. I am not hiding it. There is an 
ideological division between what you say is right and what I say is my view. I 
am not hiding it. But the point is you must spread your ideology among the 
people even as we do. 

SHRIMATI BRINDA KARAT: But don't spread hunger among the people. 
(Interruptions) 

SHRI P. CHIDAMBARAM: There is no country in the world... 
(Interruptions) 

SHRIMATI BRINDA KARAT: Learn from Tamil Nadu. Learn from 
Karunanidhi. (Interruptions) 

SHRI P. CHIDAMBARAM: There is no country in the world which has gone 
back to a dirigiste economy. I don't believe that it is in the interest of the country to 
go back to a dirigiste economy. (Interruptions) 

SHRIMATI BRINDA KARAT: Please go to your own State and find out. 

SHRI P. CHIDAMBARAM: Please, I did not interrupt you, and, I think, you 
should allow me to complete my statement. No country in the world has gone 
back to a dirigiste economy and I would be loathe to take this country back to a 
dirigiste economy. 

Now, Sir, questions have been raised about two issues on which I must share 
the concerns of the Members. The first is about the Essential Commodities 
Act. It is true that in February, 2002, the NDA Government repealed all Control 
Orders but, in fairness, I must say that that very Order allowed the State 
Government to pass their own control orders with the 
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prior permission of the Central Government. We have made it clear to all the Chief 
Ministers that if they wish to pass Control Orders, to regulate suspected 
hoarding, price manipulation or black-marketing, the Government of India will give 
them permission to pass such Control Orders. Now, one can legitimately raise 
the question as to why should they come to the Government of India for 
permission. Why don't you just give them the permission? 

Now, I have conveyed this point of view to the Minister of Agriculture, Food 
and Consumer Affairs, by whose Ministry the Essential Commodities Act is 
administered; I shall convey these views again. But I would use this opportunity to 
appeal to all Chief Ministers that if any State wishes to pass a Control Order to deal 
with hoarding, black-marketing or price manipulation, surely, the Government of India 
will support such a move so that they can invoke the powers under the Essential 
Comodities Act against anyone who is acting against the interest of the public. 
Whether that Control Order should be amended to remove the clause about prior 
permission, I shall certainly convey the sentiments of this House to the Minister of 
Agriculture, Food and Consumer Affairs. The second thing is a'bout future trading. 

SHRI M.VENKAIAH NAIDU: Sir, if you don't mind, why was this truth not told 
to the Chief Ministers? 

SHRI P. CHIDAMBARAM: That is not correct. I told them myself. 
...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: It is totally unfair and against the policy of our 
Government. 

SHRI P. CHIDAMBARAM: The fact that the Control Order repealed all Control 
Orders is true, it is equally true that the Repealing Order said, "If you want to 
pass a Control Order, take our prior permission". So, I have clarified that now. I 
have clarified it to them also. 

Sir, the second issue is about futures trading in commodities. Sir, this is a 
complex subject. I don't pretend that I am knowledgeable in this area. You heard 
Dr. Arjun Sengupta who is certainly more knowledgeable than I am. The theoreticai 
justification, and please mark my word, the theoretical justification for futures 
trading in commodities is as follows: (1) It leads to price discovery because of 
large-scale transactions by buyers and sellers. (2) It provides for risk sharing (3) It 
gives appropriate price signals for the 
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producer, the farmer. A regulated futures market with limits on open position, adequate 
margins and price-trigger mechanism generally has been found to be successful in 
many countries to curb speculation. Now, frankly, I am not entirely convinced that 
this theoretical justification is right in India. There is a debate within the 
Government. We are waiting for the Standing Committee to give its report on the 
Bill which is pending before Parliament. My friend, Mr. Jairam Ramesh, said he had 
spoken to the Chairman of the Standing Committee who had promised to send the 
report to the Parliament, this House and the other House, I believe, in about a weak 
or so. I would respectfully urge all the political parties, let us pass that Bill in this 
Session in both the Houses, with or without amendment. As I said, personally 
speaking, I am not entirely convinced about the theoretical justification. I think, 
one must take a close look at it. There is an exercise going on in the 
Government to take a close look at futures trading in commodities. But, once 
the Bill comes, it will empower the regulator to take action. The regulator today has 
virtually no power in commodity trade. That is why the Bill is introduced, and I 
hope that the Standing Committee will report. When that Bill comes, I want this 
debate to be repeated in a shorter form and the Minister of Agriculture will be 
present to answer that debate, and hopefully, we can all reach some conclusion on 
whether and how we should have futures trading in this country. Should we have 
futures trading in commodities at all? If we should have, under what regulation 
should we have? Should some commodities be kept out? I have an open mind on 
the subject, and I would urge all the hon. Members to please participate in that 
debate. But, I must insist, Sir, as respectully as I can, that that Bill must be 
passed in this Session of Parliament by both the Houses so that the regulator has 
powers if he wants to take some action. 

Sir, there has been a moderation in the wholesale price index now. You say that 
the wholesale price index does not reflect the reality of the ground. I agree. That is 
the WPI. But, to allege that we are manipulating is, I think, a very unfair charge. 
Nobody manipulates these indices. These are prepared by professionals, the same 
professionals who prepared it five years ago, who prepared it ten years ago, who 
prepared it when the Telugu Desam was in Government in 1996-98, and when the 
NDA was in the Government. The same professional organisation prepares these 
indices. I think it is unfair to allege that we are manipulating. I don't think he 
meant it. If he meant it for effect that we are manipulating, nobody is manipulating 
these things. The Governor today has made a statement, and I would appeal to 
you to read the Governor's statement. 
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SHRI C. RAMACHANDRAIAH: Nobody has said that it has been 
manipulated. We said that it is not relevant. ...(interruptions)... 

SHRI P. CHIDAMBARAM: People said that it is manipulated also. Nobody 
has manipulated. I think Mr. Narayan said it was manipulated. His party was in 
Government. Nobody manipulates it today. 

SHRI M. VENKAIAH NAIDU: There was a reference, Sir. I made a 
reference to a particular story that has appeared in the Economic Times and the 
Finance Minister has not contradicted it so far. 

-SHRI P. CHIDAMBARAM: If I begin to contradict everything that appears 

SHRI M. VENKAIAH NAIDU: It is very improtant. It is a very serious matter. 
You are concentrating on other things that we understand. That is why the 
situation is like this. The point is that when a serious charge is made, it is the 
duty of the Government to make it clear. 

SHRI P. CHIDAMBARAM: What is the serious charge? 

SHRI M. VENKAIAH NAIDU: They said that the WPI was deflating inflation. 
As per the WPI, the total inflation in foodgrains is only 9.5 per cent, and as per 
the survey by experts, it is 26.5 per cent. How can there be such variation? 

SHRI P. CHIDAMBARAM: I will explain. 

SHRI M. VENKAIAH NAIDU: I am not an expert. 

SHRI P. CHIDAMBARAM: I know and that is why I will explain it to you later. I 
am glad you said that you were not an expert. So, I will explain it to you later. 

We are talking about constructing the WPI index. There is a CPI index. The WPI 
index takes certain items in its basket. The CPI index takes very different items. 
For example, food, Food articles in the WPI index have much smaller weight, 
whereas food articles in the CPI index have much larger weight. Therefore, the 
WPI is constructed on a different basket, and the CPI is constructed on a different 
basket. There will be a difference, between the WPI and the CPI. What matters 
to the common man is the CPI and even there, there is a CPI for industrial 
workers; there is a CPI index for agricultural labour; and there is a CPI for urban 
areas. So, these numbers must be understood for what they are. They are 
indicators; they are indices. We don't take them as teiling you what the price is. As 
I said, 
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prices can vary from place to place. Take, for example, prices of commodities. 
The commodity prices varyf from place to place. Vegetable prices vary from place 
to place. If you construct an index for a town, it will be different from the index you 
construct for Delhi. All I am trying to say is that nobody manipulates this. 

SHRI TAPAN KUMAR SEN (West Bengal): Sir, there are complaints... 

MR. DEPUTY CHAIRMAN: You can seek clarifications afterwards 

SHRI TAPAN KUMAR SEN: There are complaints from different trade unions 
that it is not reflecting the right kind of things. Even the collection of prices is not 
from proper places. Ali the methodology is in question. A unanimous question 
was raised across the party. 

SHRI P. CHIDAMBARAM: All I am trying to tell you my friend is that the CPI 
is based on gathering price data from a certain number of stations, of certain items 
of consumption, and the index is constructed on that basis. You can argue that 
the price data are not gathered from enough places. You can argue that the price 
data are not gathered as efficiently or as accurately as possible. That ! can 
understand. But it is the same method and the same manner in which the price 
data were gathered five eyars ago or ten years ago. I am only refuting the 
charge that we are manipulating any index. We are not manipulating any index. 
We take the index for what it is. 

SHRI TAPAN KUMAR SEN: But there are defects, Sir. 

SHRI P. CHIDAMBARAM: Jhose defects can be corrected. If there are defects, 
they can be corrected. The WPI shows and the Governor's statement today 
says that mid-May onwards, there is a certain amount of stability in prices, which I 
said in the debate on 22nd and 23rd of May. The steps that we have taken will 
stablise the inflation rate, and mid-May onwards, you will find, as far as primary 
group is concerned, the index is declining; for fuel, power, and light group, the 
index is more or less stable because crude prices are, in fact, rising; for 
manufactured products, there is a marginal increase, but it is very, very low. 

Now, this can be corrected, as we hope to correct it, when wheat arrives, when the 
pulses that are on OGL arrives, when the new sugar crop arrives. I am absolutely 
confident that prices will stabilise further. In the short run, I do not see any rise in 
prices. I do not see any relentless rise in prices. 
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But we are watching the supply side very carefully. These supply shocks will be 
addressed together with my colleague, the Minister for Agriculture, Food and 
Consumer Affairs. I and other Minister will take steps to ensure that the supply 
side is addressed until the new stock of sugar arrives beginning October and 
the new stock of wheat arrives beginning next year 

The answer is, of course, what Mr Sengupta said, namely, imports. As 
consumption rises, and there is a supply-demand mismatch, import is the answer. 
But what amazes me is that even after this, some people say you should not 
import. Now, if the total availability, forget whether it is in public stock or private 
stock, for one reason or the other, is less than last year, you cannot increase the 
total availability except by imports. The total availability in the country can only 
be increased by imports or by banning exports. Therefore, I think, the right 
decision has been taken to import wheat, to import pulses and in future also, if 
there is a supply-demand mismatch within the country, both public and private 
stocks taken together, we will take steps to import in order to enhance supplies 
of essential commodities. 

Sir, let me assure hon. Members that we are acutely conscious that we need to 
maintain price stability. It is wrong to say that prices have risen only recently. 
Let me just refresh Mr. Venkaiah Naidu's memory. Between December 1998 and 
July 1999. it was a declining phase in inflation from 7.1 per cent to 2 per cent. But 
then, between July 1999 to January 2001, infiatsoii rose from 2 per cent to 8.7 per 
cent. Memories fail 

SHRI M. VENKAIAH NAIDU: I have the Economic Survey with me 
(interruptions) It was persented by you to this very House. At no time, inflation 
has crossed 7 per cent during NDA's regime and it was 10 per cent during 
Manmohanji's period. 

SHRI R CHIDAMBARAM: You are absolutely wrong. Please come to • my 
chamber tomorrow and I will tell you month by month. 

SHRI M. VENKAIAH NAIDU: Why should I? You have presented the 
Economic Survey. If you say that the figures given in the Economic Survey are 
wrong, then, I can't help it. 

SHRI P. CHIDAMBARAM: No, the figures given in the Economic Survey are 
right. If you come to me, I will share with you a cup of coffee and I will take you 
through it month by month. 
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SHRI M. VENKAIAH NAIDU: If you want to stabilise the present prices at the 
present level, that's a different matter. 

SHRI P. CHIDAMBARAM: No, no. I am just pointing out to you. From July 
1999 to 2001, inflation rose from 2 per cent to 8.7 per cent. From January, 
2001 to February 2002, it declined again to 1.4 per cent. 

From February 2002 to April 2003, it increased from 1.4 per cent to 6.7 per cent 
and from April 2003 to August 2004, it again increased from 6.7 per cent to 8.5 
per cent. Graphs are available; numbers are available; month-wise inflation 
figures are available; averages are available; average for the month is vailable. It is 
troughs and peaks. I will share with you the graph after the end of this debate. At 
the end of the debate, I will share with you the graphs...{Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, one need not go into the weeks or months. 
There is an annual average given by the Economic Survey which is presented to 
this House by the very Finance Minister. At no place, it has gone 
...(Interruptions)... 

SHRI P. CHIDAMBARAM: Please understand, Mr. Venkaiah Naidu, nobody 
is disputing it. The Economic Survey is the publication of the Government. 
Nobody is disputing the correctness of it. But even in surveys and figures, you must 
know how to read the figures. (Interruptions) I am inviting you to try to help you. 

SHRI M. VENKAIAH NAIDU: I have no problem. I will come. I will not take 
coffee, i don't take coffee. But the only thing is, I will have the copy of your report 
and will also try to reconcile both. 

SHRI P. CHIDAMBARAM: I am very respectfully inviting you... 
(interruptions)... 
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SHRI P. CHIDAMBARAM: Therefore, it is not correct to say that. Firstly, there 

have been troughs and peaks. There was a peak as we came into Government. 
It was a rising inflation from the month of April 2003. There was a rising inflation. 
When we came to office, it peaked in August 2004, but we brought it down to 3.7 
per cent in August 2005. From August 2005 to April 2006, it was stable at 3.7 to 
3.9. Since April 2006, it has risen from 3.9 to 5.1. That's all I am trying to say. 
What we hope to do it, through fiscal and monetary efforts, we will stabilise the 
heading inflation. Supply side shocks, we will address it by addressing the 
question of wheat, sugar and pulses and I can assure the House, Sir, the 
Government is acutely aware of its responsibility and will discharge its 
responsibility in order to protect the common people. 
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Sir, now, I wish to make on last point. This question has been raised. I nave 
read out these figures earlier. I have sent it Mr. Sitaram Yechury who asked from 
me in writing, I have shared it with him. The point is, it is misconception that we 
have a tax bonanza because of the crude oil price rise. This very document which 
I have in my hands has been shared with a very senior Member of the CPI (M). I 
have sent it to him and he has acknowledged receipt of it. 

SHRIMATI BRINDA KARAT: Sir, acknowledging receipt does not mean 
accepting your logic. 

SHRI P. CHIDAMBARAM: Well, you have to accept my figures before you 
accept my logic. You have to accept my figures first. In 2004-05, the total 
customs and excise revenues from crude oil, petrol and diesel was Rs. 56,358 
crores. In 2005-06, we bubgeted for, after reducing customs duties and after 
adjusting excise duties, Rs. 64,738 crores. But, at the end of the year, we actually 
collected only Rs. 62,874 crores. So, contrary to the popular impression, the 
increase in crude oil prices did not give a bonanza to the Exchequer. In fact, we fell 
short of the budgeted figures by Rs. 1,864 crores, and I have got the reasons why 
we fell short. ...(interruptions)...I will teli you why we fell short. On the customs side, 
we collected an additional Rs. 3,986 crores, but on the excise side, there was a 
shortfall of Rs. 5,850 crores. Therefore, the overall shortfall as against the Budget 
was Rs. 1,864 crores. So contrary to the popular impression, that with the rise in 
crude oil prices we got an undeserved or unexpected bonanza to the Exchequer, we 
did not even meet the Budget target on the petroleum sector's tax revenues Now, why 
did the excise fall? Excise fell because import of petroleum products was less and 
volume growth of diesel was only 1.5 per cent in 2005-06. Therefore, excise 
revenues actually took a negative and in the customs revenues, we got a little 
more. Overall, we got Rs. 1,864 crores less. So, no bonanza came out of curde oil 
prices. 

As far as the adjustment of prices is concerned, 

AN HON. MEMBER: What about the State Governments, Sir? 

SHRI P. CHIDAMBARAM: Just a minute. I am not talking about the State 
Governments; I am talking about the Central Government revenues. 

Sir, as far as crude oil is concerned, we have reduced the customs duty on 
crude oil from 10 per cent to 5 per cent. We have reduced the customs duty on 
petroleum products from 20 per cent to 10 per cent. On the excise 
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side, we have strictly gone by Dr. Rangarajan Committee Report where we have 
shifted to the ad valorem duty. If any further fiscal measures have to be taken, I 
have an open mind; we will look at fiscal measures, but, at the same time, we also 
have to protect our revenues. The Budget was presented to this House. You passed 
the Budget. There is a revenue side; there is an expenditure side. The difference is 
the fiscal deficit. If I have to take a hit on revenues, there are only two ways. 
Either I have to increase taxes or I have to cut down expenditures. Now, there are 
upsides and downsides to both; we can debate that. If you want to discuss the 
fiscal policy, we can debate that. But to say that we are getting a bonanza from 
the petroleum sector, I am only trying to correct that impression; we did not get a 
bonanza last year, and I do not expect to get a bonanza this year also. But whether 
we get more than we budgeted, I will report it at the end of the year. But, last 
year, we did not get more than we budgeted. In fact, we got Rs. 1,864 crores less 
than what we had budgeted from the petroleum sector. 

To wind up, Sir, let me conclude by saying that the Government is actually 
aware that it needs to stablise prices. We are taking fiscal steps, we are taking 
monetary steps; we will take more steps. We will continue to take steps on the 
supply side. On the regulatory measures, when the Bill comes to the House, I 
want this House to frankly and freely debate the merits of the Sill so that whatever 
regulation has to be done on the futures trading of the commodities, we will take. 
I want to appeal to the Chief Ministers, if they wish to pass control orders to deal 
with hoarding, black-marketing and price manipulation, the Government of India 
will stand by them fully so that they can take whatever steps are necessary. 
Thank you, Sir. 

SHRIMATI BRINDA KARAT. Sir, there are some clarifications which are required 
.. (Interruptions)... 

SHRI DINESH TRIVEDI: Sir, on the supply side, ...(Interruptions)... 

MR DEPUTY CHAIRMAN: One by one. 

SHRIMATI BRINDA KARAT: Sir, I want to seek some clarifications, 
,.. (Interruptions)........(Interruptions)... 

MR. DEPUTY CHAIRMAN: One minute. 

SHRIMATI BRINDA KARAT: Sir, may I seek some clarifications? 

MR. DEPUTY CHAIRMAN: I will give you time, Mr. Narayanasamy. 
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SHRI V. NARAYANASAMY: Thank-you, Sir..(Interruptions)... 
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SHRI V. NARAYANASAMY: I sought his permission first ...(Interruptions)... 
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SHRI V. NARAYANASAMY: He has spoken. He has Spoken for 45 minutes. I 
will take only two minutes. I have to seek clarification only on one point 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please sit down. They have 
started the debate. Please cooperate. I will call you. Mr. Venkaiah Naidu. 

SHRI M. VENKAIAH NAIDU: There is nothing sacrosanct. I would have yielded to 
Mr. Narayanasamy. It is not a big matter. But he has not spoken on the issue. That is 
number one. Now he wants to seek some clarification. (Interruptions)... 

MR. DEPUTY CHAIRMAN: In fact, they withdrew two speakers. 
(Interruptions)... 

SHRI V. NARAYANASAMY: Can't Congress Members seek clarifications, if 
they have not spoken? (Interruptions)... 

SHRI V. NARAYANASAMY: Don't put that condition. Kindly don't put that 
condition. 

SHRI M. VENKAIAH NAIDU: Even if you are not present in the House, you can 
seek clarifications. 

SHRI V NARAYANASAMY: Nobody can do that. There is no rule like that. 

SHRI M. VENKAIAH NAIDU: I agree with you. Why are you quarrelling 
unnecessarily at this late hour? 
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Sir, the point is that I am, at least, happy on one thing that the Finance Minister 
was honest to admit the so-called Control Order of which the Congress Chief 
Minister made a big issue. Now, the cat is out of the bag and the truth has come 
out. The second issue is that they have misled the nation to some extent. 

SHRI P. CHIDAMBARAM: Nobody has miled anyone. 
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SHRI M. VENKAIAH NAIDU: They have misled the nation. 
SHRI P. CHIDAMBARAM: Nobody has misled anyone. 
SHRI M. VENKAIAH NAIDU: They have misled; the Congress Working 

Committee has misled, the Chief Minister has misled and you have been silent. 
Mr. Finance Minister, ...(Interruptions)... 
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SHRI M. VENKAIAH NAIDU: Now I want to compliment you for the same. 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: We are not raising another debate. Please seek 
clarifications. (Interruptions)... 

SHRI M. VENKAIAH NAIDU: We are not ready to joint issue with them on this. 
Now the debate is over. (Interruptions).. 

MR. DEPUTY CHAIRMAN. Please seek clarifications. There is no debate. 
SHRI M. VENKAIAH NAIDU: i am just seeking clarifications. He has said 

that you don't know the writer's way or whatever it is and you must know how 
to read also. So,/couldn't read it the way our Finance Minister has said it. He has 
practically justified the price rise. He has not announced even a single relief to the 
suffering masses. This is my concern. He has asked me to go to his chamber. I 
can go to his chamber; I like him also. He is very intelligent. I admire him also 
for his intelligence. 
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SHRI M. VENKAIAH NAIDU: What is the relief to the people who are 
suffering? Do you think that the prices have really risen or that it is only a creation 
of the media and the Opposition? Sir, just with a jugglery of figures, he was trying to 
justify each and every thing. The entire country is watching. People are suffering. 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: You please seek clarifications. Whatever he has 
to say he said. What can I do? (Interruptions).... 
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SHRI M. VENKAIAH NAIDU: Whatever he has to say, he will say. I said in the 
morning also that he was not going to change his attitude in spite of our friends on 
this side...(Interruptions)... 

SHRI P. CHIDAMBARAM: What is the clarification? 

SHRI M. VENKAIAH NAIDU: The clarifications which I want are: What are the 
measures, except imports which you have mentioned, that you are taking to 
see that the prices which have risen are brought down? Do you have any 
scheme? Do you have any programme? Please take the House into 
confidence and tell us. 

SHRIMATI BRINDA KARAT: Sir, I am seeking some clarifications. I would 
like to express our deep disappointment with the way the Finance Minister has 
addressed this issue. It seems to me that the distance between Tamil Nadu 
and Delhi is so far that the Finance Minister has forgotten that implementing the 
Essential Commodities Act and ensuring foodgrains at accessible prices to the 
people was the key which allowed the formation of the DMK Government in Tamil 
Nadu. Mr. Chidambaram has himself campaigned on the platform and language 
used in Tamil Nadu and Delhi is totally different. 

MR. DEPUTY CHAIRMAN: Please seek clarifications. 

SHRIMATI BRINDA KARAT: No, I have to say this. The clarification is this. 
First, let him talk about the language that he used in Tamil Nadu and the language 
he used in Parliament here. The difference reflects the policy differences. He says 
that it is not a neo-liberaf policy. What is it? Does he want to give a new 
nomenclature to it? The fact is that his admission today is that the Government 
has utterly retreated from the basic minimum responsibility of providing food 
security to the people of this country. I have three questions. He said, 'The State 
Governments can do it". They have got some understanding between themselves. 
He said, "Okay, you are not that bad". They said, "Okay, you are not that bad". That is 
between them. I don't know that. What we want to know is this. Is the Finance 
Minister going to rescind two orders, one about the change in the Essential 
Commodities Act which brought down the number of essential commodities from 79 
to 15 by the NDA Government? Secondly, is the Government going to rescind the 
Government Order which says that there are no restrictions on the amount of 
stocks which can be hoarded by big traders? Let him answer that. Secondly, 
he has talked about regulations of future trading. We have made a very specific 
demand which is being supported by Shri Sharad Yadav, who 
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also was the Agriculture Minister. We have said that you remove essential 
commodities from future trading. That is the question here. You have talked about 
regulations of future trading. That is fine. But the question here is: Are you or are 
you not going to accept the demand to remove essential commodities from 
future trading? My third question is about the Public Distribution System. He 
has given some* figures. I am sorry to use such words. But when we go... 

MR. DEPUTY CHAIRMAN: Please don't use such word. This word should 
be removed. 

SHRIMATI BRINDA KARAT: Sir, I withdraw that word. But the fact is this. 
There is a saying 'Lies lie in statistics'. I do not know what statistics are being 
used here. It is a fact that wheat allocations to Public Distribution System 
have been cut from around 23 lakh tonnes to 8 lakh tonnes. This is a fact. 
Has it been done in consultation with any State Government? Have they even 
bothered to find out why the APL off-take is so low? They are not bothered 
because their one commitment has destroyed the PDS. Therefore, I have to 
say it very clearly that my party is not at all satisfied with this. We strongly 
protest against petrol price hike and diesel price hike. The figures that the 
Finance Minister has given quoting that he has received a signed letter from 
my party Headquarters.... 

MR. DEPUTY CHAIRMAN. Brindaji, I cannot start a fresh debate. 

SHRIMATI BRINDA KARAT: I am sorry, Sir. I do not have a sense of humour 
when such issues are discussed which concern the people. I am sorry to say 
this. I have to ...(Interruptions). 

MR DEPUTY CHAIRMAN: I cannot allow separate debate on this. 

SHRIMATI BRINDA KARAT: Sir, he has raised this issue. He said 
...(Interruptions). 

MR. DEPUTY CHAIRMAN: The system is, Members participate in the debate 
and the Minister replies to the debate. After that we allow Members to seek certain 
clarifications, but there cannot be a fresh debate. 

SHRIMATI BRINDA KARAT: All right, Sir. I am seeking clarifications. 

MR. DEPUTY CHAIRMAN: You said that you have to seek three 
clarifications. I have noted down your three clarifications. 

*Expunged as ordered by the Chair. 
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SHRIMATI BRINDA KARAT: My last clarification is this. The Government has 
given a note quoting certain figures. Is it or is it not a fact that the revenue 
earned by the Government, as far as this entire issue of petrol and diesel is 
concerned, has gone up from Rs. 96,000 crores in 2002-03 to Rs. 1,26,000 
crores in 2005-06? Is it not a fact that these were the figures which were supplied 
in the Status Paper given by the Government? You give one set of figures when 
it pleases you and you give another set of figures when you want to justify the 
price hike... 

MR. DEPUTY CHAIRMAN: You have made your point. 

SHRIMATI BRINDA KARAT: We cannot accept it. 

SHRI DINESH TRIVEDI: Sir, I have to seek three clarifications. Like a very 
good Professor of Economics, he said he is not a trained economist, but he gave 
a very good lecture here on theory. But when we come to practice; what is the 
reality on the ground, The taste of the pudding is in the eating'. Those people 
have not enough to eat. The question is this. He mentioned about the demand and 
supply side. He talked in length about the demand. 

MR. DEPUTY CHAIRMAN: You seek your clarification. 

SHRI DINESH TRIVEDI: What are you doing specifically on the supply side? 
Agriculture land, as ! mentioned, is getting out of you hands. Is it true that you 
are also permitting mutual fund on real estate? 

MR. DEPUTY CHAIRMAN: Please seek clarifications. 

SHRI DINESH TRIVEDI: Supply side is a separate question and mutual fund is a 
separate question. Are you giving permission for mutual funds in real estate? If 
you do that, more and more agricultural lands would be taken away by the 
land sharks. 

SHRI SHARAD ANANTRAO JOSHI: As I mentioned in the last debate, I 
thought the current economic philosopher of the Government was Amartya Sen. Since 
Mrs. Karat has accused the Finance Minister of dual federalism, and the Finance 
Minister confirmed that he believed in market mechanism ...(Interruptions) 

MR. DEPUTY CHAIRMAN: Please, I will not allow everybody. 

SHRI SHARAD ANANTRAO JOSHI: If the Finance Minister believes in the 
Essential Commodities Act, if he does not believe in future's market 
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and if he believes in State import of wheat, what kind of a market mechanism does he 
believe in? 
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SHRI V. NARAYANASAMY. I understand from the debate that the hon. senior 
Members from the other side have been putting blame on the Central Government. 
Sir, it is the collective responsibility of the Central Government as well as the State 
Governments to keep the prices under control, irrespective of the fact whether 
the States are ruled by the ruling party or by the opposition 
party...(Interruptions) 

SHRI C. RAMACHANDRAIAH: He is supplementing the efforts of the hon. 
Minister. 
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SHRI V. NARAYANASAMY. I will have to give a prelude before seeking my 
clarification. In the matter of procurement, the States have to cooperate with the 
Central Government. I am not blaming the State Governments when they seek 
allocation for distribution of essential commodities through the Public Distribution 
System. But they are also responsible for procurement. In important States like 
Rajasthan, Madhya Pradesh, Uttar Pradesh, etc. procurement has been a 
problem...(Interruptions) 

SHRI RAMDAS AGARWAL: He is not giving the figures. He is just saying 
that the States have not procured what was required... (Interruptions) 

MR. DEPUTY CHAIRMAN: Now, everybody cannot get up and speak. Mr. 
Narayanasamy, please seek clarifications. We have to end the debate.. 
.(Interruptions) 

SHRI TAPAN KUMAR SEN: Sir, I would just seek two clarifications... 

MR. DEPUTY CHAIRMAN: The entire House cannot seek clarifications.. 
.(Interruptions) Your party has already been given time. Then, everybody would like 
to speak. 

SHRI V. NARAYANASAMY: I want to know from the hon. Minister that in case 
of sugar production...(Interruptions) 

SHRI RAMDAS AGARWAL: We are having a discussion on price rise on the 
part of the Central Government. But he is point figures at the State Governments 
just for nothing. 
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SHRI V. NARAYANASAMY: You have not understood what I said. 

Sir, as far as sugar production is concerned, the hon. Minister stated that it is 
170 lakh tons. Now, the farmers are crying for a better price for sugarcane. In 
the absence of this, sugarcane cultivation in the lands has come 
down...(Interruptions) Madam, I did not interrupt you when you spoke. 

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please seek clarifications. I 
am not allowing you for a debate. I am allowing you only to seek clarifications. 

SHRI V NARAYANASAMY: I will come straightaway to my point of 
clarification. There has been a demand from the farmers to increase the 
remunerative price of sugarcane so that the sugarcane cultivation can 
improve, and there will be more production. I want to know from the 
Government whether they are considering this demand of increasing the 
remunerative prices. 

SHRI P. CHIDAMBARAM: Sir, I thought I had listed the measures that we had 
taken on the fiscal and monetary side, and the supply side. But since Shri 
Venkaiah Naidu wants me to repeat it, let me repeat it. 

Government has already announced that thirty-five lakh tonnes of wheat will be 
imported by State agencies; wheat is also now on OGL. Government has 
announced the release of forty-two lakh tonnes of free-sale sugar for the quarter 
April-June, 2006, which is eight lakh tonnes highpr than the releases during 
the corresponding period of last year. Customs duty on import of pulses was 
reduced to zero on June 8 and ban was imposed on export of pulses. Import of 
sugar was permitted at zero duty ...(Interruptions)... You want our clarifications. 
When I read it, you do not want to listen! Import of sugar was permitted at zero 
duty. Export was banned till the end of the current financial year. Decision was 
taken to permit private traders to import wheat at a reduced duty of five 
percent. 

To contain volatility in the futures price of wheat, sugar and pulses, pending 
the Bill, Forward Markets Commission has taken the following steps. It has 
reduced the circuit filter limit. In the case of wheat and sugar, the daily price 
fluctuation limits were reduced. Special margins were imposed and compulsory 
delivery put in place for urad: More steps will be taken once the Bill is in place. 
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These are the steps taken on the supply side. On fiscal side, as I have said, we 
have reduced the import duty on wheat and on sugar. Monetary steps have been 
taken by the Reserve Bank of India. Further steps, as I have always said, will be 
taken from time to time depending upon the need, especially on the supply 
side. 
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[At this stage, some hon. Members left the Chamber.] 

SHRI P. CHIDAMBARAM: Sir, the only significant contribution that Mrs. 
Swaraj has been able to make is, announce the walk-out. 

Now, as far as Shrimati Karat's questions are concerned, she will appreciate 
that I cannot, because I am not the Minister in-charge, give any categorical 
assurance on the first and second questions that you have raised. But I will 
explain the thinking in the Government... 

SHRIMATI BRINDA KARAT: Sir, what is the point of any discussion on price rise 
if he cannot ensure some concrete measures? What is the point of a discussion, 
Sir? 

MR. DEPUTY CHAIRMAN: I cannot give a ruling on that. ...(Interruptions)... 

SHRIMATI BRINDA KARAT: Sir, we are totally opposed to this approach. They 
announce the measures when it is convenient to them. On FD1 in retail, they will 
announce the measures without discussion. On price rise, he is not prepared to 
announce any measures. I am sorry, Sir. We are totally opposed. 

SHRI P. CHIDAMBARAM: She is not listening to what I am saying, Sir. 
...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: He has not yet completed. 

SHRI P. CHIDAMBARAM: I sad I cannot give a categorical answer, Sir, whether 
the Control Order will be rescinded or futures trading in commodities will be banned. 
This falls within the authority of the Minister of Agriculture and Food. I will explain 
the position. I will convey the House's views to the Minister and, I am sure, he will 
come and make whatever announcements have to be made. That is all I am 
trying to say. ...(Interruptions)... 

SHRI PRASANTA CHATTERJEE (West Bengal): No, Sir. We wanted the 
Govt, to curb hoarding and a specific assurance from the Minister. The Agriculture 
Minister is not here. That is not the reply. 

SHRI P. CHIDAMBARAM: I can't give this assurance. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: What do you expect the Chair to do? You have 
participated in the debate The Minister has replied. Beyond that, what do you 
expect? What do you expect the Chair to do? ...(Interruptions)... 

SHRI P. CHIDAMBARAM: On the third question, Sir, I have already given 
the figures. I do ot know what figures Shrimati Karat is quoting. I am sure she has 
got it from somebody. 

SHRIMATI BRINDA KARAT: Sir, what's this? 

SHRI P. CHIDAMBARAM: I have already given the figures. Petroleum figures 
are... 

. SHRIMATI BRINDA KARAT: Sir, we totally protest against this answer and 
walk out of the House. 

[At this stage, some hon. Members left the Chamber.] 

SHRI P. CHIDAMBARAM: Sir, I have given the figures of the Customs and 
Excise revenues of the petroleum sector, and those figures are the correct 
figures. Those figures are the correct figures. I cannot comment on what figures she 
has got. I have given the figures for 2004-05; I have given the figures for 2005-06.I 
stand by the figures. I am in-charge of the revenues. I know what Customs and Excise 
revenues are collected from the petroleum sector, and the figures that I have given 
are the correct figures. 

Sir, thirdly, a question was asked about supply side. Now, I have said that 
supply side means augmenting the availability of essential commodities 
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within the country, both public stocks and private stocks, if there is an overall 
supply-demand gap in the country, that can only be met by imports, and there is 
nothing wrong in imports. I take support from what Dr. Arjun Sengupta has said. 
Import is the correct way to augment availability of essential commodities 
which are in short supply. 

Fourthly, Sir, there is nothing wrong in State import of wheat. I mean, again, 
as I said, on the one hand, we have got a powerful voice arguing for a dirigiste 
economy. On the other hand, we have a powerful voice arguing for a totally 
capitalistic economy. The State agencies are importing wheat. Wheat is on the 
OGL. The private traders can also import wheat. Both can import wheat into the 
country, and there is nothing wrong with State agencies importing wheat. 

And, finally, Sir, on sugarcane, I would like to say that the price of 
sugarcane is decided every year by the Cabinet based on the CACP 
recommendations. The CACP recommendations are due on the price of 
sugarcane for the ensuing year. And, once the CACP recommendations come, 
the Cabinet will take an appropriate decision on the price of sugarcane. 

MR. DEPUTY CHAIRMAN: Now, there is a statement by the Minister. 
...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: Sir, we have spent nearly three hours on this. 

MR. DEPUTY CHAIRMAN: No, six hours. 

SHRI C. RAMACHANDRAIAH: What is the outcome of this debate? 

MR. DEPUTY CHAIRMAN: It is for you to assess ...(Interruptions)... It is not 
for me to say. ...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: No, I am not staging a walk-out. Don't 
assume that. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No, no. I am not. ...(Interruptions)...' That debate 
is over. I have called the hon. Minister to make the statement. 

SHRI C. RAMACHANDRAIAH. What I am trying to ascertain is 
...(Interruptions)... To elicit this information, we should have posed some 
questions, instead of disturbing the hon. Minister for three hours. But, 
ultimately, what is his concern? What are the constructive measures that 
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the Government is taking to reduce the burden of the common man? Sir, no 
concrete measures have been announced. 

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, I have called the Minister. 
SHRI SANTOSH BAGRODIA: Sir, if you are not allowing clarifications. 

...(Interruptions)... 
MR. DEPUTY CHAIRMAN: No, I am ...(Interruptions)... 
SHRI SANTOSH BAGRODIA: Sir, I am asking a different thing. If you are not 

allowing clarifications, then, let it be laid on the Table of the House. 
MR. DEPUTY CHAIRMAN: No, no; the hon. Minister wants to make the 

statement. ...(Interruptions)... 
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lay both the statements on the Table. 

STATEMENTS BY MINISTER 

Bomb blasts in local trains of Mumbai on July 11, 2006 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
SHRIPRAKASH JAISWAL): Sir, I lay a copy of the Statement (in English and 
Hindi) on the Table. 

Naxal attack at Errabore Relief Camp on July 16/17, 2006 in Dantewada 
District in Chhattisgarh 

SHRI SHRIPRAKASH JAISWAL: Sir, I lay a copy of the Statement (in 
English and Hindi) on the Table. 

MR. DEPUTY CHAIRMAN: The House is adjourned to meet tomorrow at 11 
a.m. 

The House then adjourned at twenty-five minutes past six of the clock till eleven 
of the clock on Wednesday, the 26th July, 2006. 

MGIPMRND—3189RS—09.02.2007. 
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